INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Date: 7™ May, 2025

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE

AS PER ENCLOSED CAUSE LIST

From 13.05.2025 to 15.05.2025 and 19.05.2025 to 22.05.2025

BENCH (é%%lﬂ' TIME VICE PRESIDENT/MEMBERS
C 1 10.30 AM|S/Shri Mahavir Singh, VP & Manish Agarwal, AM
E 3 10.30 AM|{S/Shri Shamim Yahya, AM & Vimal Kumar, JM
D 4 10.30 AM|S/Shri Challa Nagendra Prasad, JM & Avdhesh Kumar Mishra,
AM
G 5 10.30 AM{From 19.05.2025 to 22.05.2025 :-
S/Shri Vikas Awasthy, ]M & M. Balaganesh, AM
From 13.05.2025 t0 15.05.2025 :-
S/Shri Sunil Kumar Singh, M & Brajesh Kumar Singh, AM
SMC 5 10.30 AM|From 19.05.2025 to 22.05.2025 :-
Shri Vikas Awasthy, JM
6 10.30 AM|From 13.05.2025 t0 15.05.2025 :-
Shri Satbeer Singh Godara, |M
A 6 10.30 AM|S/Shri Satbeer Singh Godara, JM & S. Rifaur Rahman, AM
B 7 10.30 AM|S/Shri M. Balaganesh, AM & Yogesh Kumar US, JM
H 9 10.30 AM|S/Shri Ramit Kochar, AM & Sudhir Pareek, |M
I 2 10.30 AM{From 19.05.2025 to 22.05.2025 :-
S/Shri S. Rifaur Rahman, AM & Anubhav Sharma, |M
F 8 10.30 AM|Ms. Madhumita Roy, JM & Shri Naveen Chandra, AM
Note : -
1. Bench-1 will not function from 13.05.2025 to 15.05.2025.
2. Bench-B will commence immediately after completion of Bench-G from
19.05.2025 to 22.05.2025.
3. Bench-l will commence immediately after completion of Bench-A from
19.05.2025 to0 22.05.2025.
4, Bench-SMC will commence immediately after completion of Bench-A from

13.05.2025 to 15.05.2025 and after completion of Bench-G from 19.05.2025
to 22.05.2025.

Copies to: All concerned.

Sd/-
[MAHAVIR SINGH]
VICE PRESIDENT

gAssistant Registrar




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

NOTICE

Annexure- B

Dated: 07/05/2025

Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video Conferencing
from 13/05/2025 to 15/05/2025 & 19/05/2025 to 22/05/2025

Court Room | Meeting link for Joining through Virtual Mode Meeting Number
No. (Cisco Webex Platform) (Cisco Webex)
Court Room | https://itatdelhizone.webex.com/meet/court_room_! 25180242862
1Court Room | https:/itatdelhizone.webex.com/meet/court_room_2 25191305622
?Zourt Room | https://itatdelhizone.webex.com/meet/court_room_3 25177451276
éourt Room | https://itatdelhizone.webex.com/meet/court_room_4 25142052414
4Court Room | https://itatdelhizone.webex.com/meet/court_room_$5 25126239355
(Siourt Room | https://itatdelhizone.webex.com/meet/court_room 6 25119658243
gourt Room | https://itatdelhizone.webex.com/meet/Court_Room_7 25127955211
Zlourt Room | https://itatdelhizone.webex.com/meet/court_room_§ 25104506738
gourt Room https://ihtdelhizone.webex.com/meet/Court_Room_9 25176466721
9

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing links.

I.
2.
3.

Links will be open at-least 15 minutes before the commencement of the Bench proceedings.

The links will remain active when the bench is sitting during Court hours of the Tribunal,

The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT website
to ascertain the Court Room in which cases of particular Bench/Hon’ble Members combinations

are fixed and accordingly, join through the respective Court Room Link.

The Counsels/DR appearing before the Hon’ble Court through Video Conferencing mode shall
follow the dress code, courtesies and protocols that are followed in physical hearing, as far as
possible. :
The Counsels/DR shall make sure that their Internet Connection, Microphone and Video Cameras
are working.
Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc., should be filed in the mode as prescribed in the

existing ITAT Rules, even if Counsel/DR is appearing though Virtual Mode.

L Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 13-MAY-2025 (TUESDAY)

Srl | Appeal Number |[Assmt, Year Assessee Name Remarks
L} ITA 195/DEL/2025 2018-19 | [A] RAJESH BHASKAR ((S/GRANTED))

2 | ITA 6626/DEL/2019 | 2014-15 C[é]N g:ﬁéggzs?&uo (FORMERLY KNOWN AS M/S ANSAL HOUSING &
3 | ITA 6673/DEL/2019 2014-15 | [D] ANSAL HOUSING & CONSTRUCTION LTD.

4 | ITA 9321/DEL/2019 2016-17 | [D] AN3U MADHAN

5 ITA 632/DEL/2020 2014-15 [A] BHAWNA KAPOOR

6 { ITA 1108/DEL/2020 2015-16 [A] ANITA GUPTA

7 ITA 520/DEL/2021 2012-13 [A] BASANT AEROSPACE PVT LTD

8 ITA 1385/DEL/2021 | 2014-2015 | [A] AADINATH INDIA PVT. LTD

9 | ITA 1416/DEL/2022 2018-19 [A] ANJU
10 | ITA 2786/DEL/2022 2016-17 | [A] BALKISHAN RATHI
11 ITA 638/DEL/2023 2010-11 [A] ASR WINES (P) LTD.
12 | ITA 1570/DEL/2023 2018-19 | [A] ANIL TUTEJA
13 | ITA 2292/DEL/2023 2016-17 | [A] BASANT AEROSPACE PRIVATE LIMITED
14 | ITA 3503/DEL/2023 2017-18 [A] ATUL AGARWAL
15 | ITA 1130/DEL/2024 2017-18 [A] ASHOK KUMAR GOEL ((E FILED APPEAL))
16 | ITA 1159/DEL/2024 2015-16 | [A] AMIT GOYAL HUF ((E FILED APPEAL))
17 | ITA 4653/DEL/2024 2012-13 | [D] BIOTECH INDIA LIMITED ({E-FILED))

18 | ITA 4677/DEL/2024 2017-18 [D] ADAAB HOTELS LTD ((E-FILED))
19 | ITA 1387/DEL/2018 2008-09 [D] ADHIST GARMENT EXPORT PVT. LTD.
20 ITA 11/DEL/2025 2013-14 | [A] ANITA SHOKEEN
21 ITA 12/DEL/2025 2014-15 [A] ANITA SHOKEEN
22 | ITA 107/DEL/2025 2017-18 | [A] VIVEK RANJAN SHARMA
23 | ITA110/DEL/2025 | 2014-2015 | {A] SHRI OM SAI INFRAPROMOTERS PRIVATE LIMITED
24 | ITA 111/DEL/2025 2015-2016 | [A] SHRI OM SAI INFRAPROMOTERS PRIVATE LIMITED
25 | ITA 112/DEL/2025 2017-2018 | [A] SHRI OM SAI INFRAPROMOTERS PRIVATE LIMITED
26 | ITA 113/DEL/2025 2018-2019 | [A] SHRI OM SAI INFRAPROMOTERS PRIVATE LIMITED
27 | ITA 114/DEL/2025 2014-2015 | [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

28 | ITA 115/DEL/2025 | 2015-2016 | [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

29 | ITA 116/DEL/2025 2017-2018 | [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

30 | ITA 117/DEL/2025 2018-2019 | [A] SHRI SAI OM INFRAVISION PRIVATE LIMITED

31 ITA 121/DEL/2025 2020-21 [A] VIJAY KUMAR GUPTA

32 | ITA 122/DEL/2025 2016-17 [A] SUSHIL BHAGAT

33 | ITA 124/DEL/2025 2019-20 [A] VEECON MEDIA & BROADCASTING PRIVATE LIMITED
34 | ITA 125/DEL/2025 2017-18 | [A] RITU TULI (THROUGH LEGAL HEIR SH. SANDEEP TULI)
25 | ITA 126/DEL/2025 2012-13 [A] MONEEKA MALHOTRA

/



CAUSE LIST OF A BENCH FOR 13-MAY-2025 (TUESDAY)

Srl

Appeal Number

Assmt, Year

Assessee Name Remarks
36 | ITA 131/DEL/2025 2021-22 | [A] VINDHYA TRUST
37 | ITA 132/DEL/2025 2016-17 [A] SADHNA SHARMA
38 | ITA 135/DEL/2025 | 2022-2023 | [A] SATYPAL
39 ITA 137/DEL/2025 2024-25 fA] SHANTICHANDRA TRUST
40 | ITA 141/DEL/2025 | AY 2023-24 | [A] NATIONAL SOLAR ENERGY FEDERATION OF INDIA
41 | ITA 164/DEL/2025 2016-17 [A] EMAAR INDIA LIMITED
42 | ITA 167/DEL/2025 2024-25 [A] BABA BANDA BAHADUR JAN SEWA SAMITI
43 ITA 238/DEL/2025 2024-25 [A] BABA BANDA BAHADUR JAN SEWA SAMITI
44 | 1TA 172/DEL/2025 2017-18 | [A] SH. HARJEET SINGH
45 ITA 177/DEL/2025 2015-16 [A] LOKSATYA MEDIA PRIVATE LIMITED
46 | ITA 180/DEL/2025 2021-22 [D] ADITYA AGARWAL
47 | ITA 181/DEL/2025 2014-15 | [A] RAJESH JAINARAIN AEREN
48 | ITA 189/DEL/2025 2024-25 [A] SHRI RAM MAHATAJA AGARSEN VRADHASHRAM SOCIETY
49 | ITA 190/DEL/2025 2024-25 [A] SHRT RAM MAHARAJA AGARSEN VRADHASHRAM SOCIETY
50 ITA 191/DEL/2025 2014-2015 | [A] SINGHAL TRADEXIM PRIVATE LIMITED
51 | ITA 193/DEL/2025 2011-12 [A] MUBAARAK ALI
52 ITA 197/DEL/2025 2013-14 [A] MAHINDER SHARMA
“53 ITA 199/DEL/2025 2017-18 [A] KRISHAN KUMAR
54 | ITA 200/DEL/2025 2017-2018 | [A] AZHARUDDIN
55 ITA 211/DEL/2025 2011-12 [D] M/S VIVACIOUS MARKETING SOLUTIONS PRIVATE LIMITED
56 ITA 212/DEL/2025 2014-15 [A] SONIYA SRIVASTAVA
57 | ITA 213/DEL/2025 2013-14 [A] SONIYA SRIVASTAVA
58 | ITA 217/DEL/2025 2018-19 [A] MAHARAJL EDUCATIONAL TRUST
59 | ITA 219/DEL/2025 2015-16 | [A] LAKHMI CHAND
60 ITA 243/DEL/2025 2025-26 [A] ARYA ADARSH SIKSHA PRACHAR SAMITI

= YO y

N?}'sistént Registrar|
05-May-2025




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 14-MAY-2025 (WEDNESDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 753/DEL/2016 2011-12 | [A] M/S. RELIGARE CAPITAL MARKETS LTD. (S/G)
2 ITA 2645/DEL/2018 2009-10 [A] AVINASH CHAUDHRY
3 ITA 2226/DEL/2022 2014-15 [A] SUDESH CHAUDHARY
4 | ITA 2227/DEL/2022 2015-16 | [A] SUDESH CHAUDHARY
5 | ITA 2228/DEL/2022 016-17 [A] BRAJ PAL SINGH
6 | ITA 2229/DEL/2022 2017-18 | [A] SUDESH CHAUDHARY
7 | ITA 2230/DEL/2022 2018-19 | [A] SUDESH CHAUDHARY
i 8 | ITA 2386/DEL/2022 2015-16 [D] BRAJ PAL SINGH
9 ITA 916/DEL/2023 2017-18 [A] ALAINA BULLIONS PRIVATE LIMITED
10 | ITA 1460/DEL/2023 2016-17 | [D] ALAINA BULLIONS PRIVATE LIMITED
11 | ITA 1461/DEL/2023 2017-18 {D] ALAINA BULLIONS PRIVATE LIMITED
12 | 1TA 2120/DEL/2023 2016-17 [A] ANKUR CHAUDHARY
13 | ITA 2139/DEL/2023 2017-18 [A] ANKUR CHAUDHARY
‘414 CO 8/DEL/2024 2015-16 [A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))
15 CO 9/DEL/2024 2016-17 | [A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))
16 CO 10/DEL/2024 2017-18 [A] AGGARWAL VIDYA PRACHARINI SABHA ({E FILING APPEAL})
17 | ITA 3201/DEL/2023 2018-19 | [A] AGGARWAL VIDYA PARICHARNI SABHA
18 | 1TA 3202/DEL/2023 2019-20 [A] AGGARWAL VIDYA PARICHARNI SABHA
19 | ITA 3203/DEL/2023 2020-21 [A] AGGARWAL VIDYA PARICHARNI SABHA
20 ITA 49/DEL/2024 2015-16 [D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))
‘“31 ITA 57/DEL/2024 2017-18 [D] AGGARWAL VIDYA PRACHARINI SABHA ({E FILING APPEAL))
22 ITA 58/DEL/2024 2016-17 | [0} AGGARWAL VIDYA PRACHARINI SABHA ({E FILING APPEAL))
23 | ITA 4780/DEL/2024 2021-22 | [A] BPTP LIMITED
24 | 1TA 4986/DEL/2024 | 2020-21 | [A] BHARAT JAIN ((€ FILED ))
25 ITA 168/DEL/2025 2014-15 [A] KARAN MOTORS PRIVATE LIMITED (ELY HEARING (E-FILED))

\%s/sistant Registrar

/ 05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 15-MAY-2025 (THURSDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks

1 CO 179/DEL/2010 2004-05 | [A] M/S SAHARA INDIA FINANCIAL CORPORATION LTD.

2 CO 162/DEL/2011 2003-04 | [A] M/S. SAHARA INDIA (FIRM)

3 CO 242/DEL/2011 2004-05 | [A] M/S SAHARA INDIA (FIRM)

4 CO 245/DEL/2011 2005-06 | [A] M/S SAHARA INDIA (FIRM)

5 CO 157/DEL/2017 2012-13 [A] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.

5 CO 199/DEL/2017 2013-14 | [A] SAHARA INDIA FINANCIAL CORPORATION LTD.

7 CO 208/DEL/2017 2014-15 | [A] SAHARA INDIA FINANCIAL CORP, LTD.

8 CO 14/DEL/2019 2015-16 | [A] SAHARA INDIA FINANCIAL CORPORATION LTD.

9 | ITA 1820/DEL/2011 2003-04 | [D] M/S. SAHARA INDIA (FIRM)

10| ITA 3248/DEL/2009 2002-03 P[}%]OPQ/I%’)SAHARA INDIA FINANCIAL CORPORATION (OLD MATTER/TOP

11 | ITA 3353/DEL/2009 2002-03 JQ%OSQ?\??A INDIA FINANCIAL CORPORATION LTD (OLD MATTER/TOP

12 | ITA 648/DEL/2010 2003-04 | [A] SAHARA INDIA FINANCIAL CORP. LTD. (OLD MATTER/TOP PRIORITY)

— 5
13 | ITA 1094/DEL/2010 2003-04 p[[?l]ohg/?i()SAHARA INDIA FINANCIAL CORPORATION LTD. (OLD MATTER/TOFR
. i

TER/TOP
4 | ITA 1607/DEL/2010 2004-05 ;)[‘SIJO%{J?(E)AHARA INDIA FINANCIAL CORPORATION LTD. (OLD MATTER/TO!

15 | ITA 5844/DEL/2013 2009-10 [A] SAHARA INDIA

16 | ITA 3140/DEL/2011 2004-05 [D] M/S SAHARA INDIA (FIRM)

17 | ITA 3143/DEL/2011 2005-06 | [D} M/S SAHARA INDIA (FIRM)

16 | ITA 5725/DEL/2013 2009-10 | [D] M/S. SAHARA INDIA (FIRM)

19 | ITA 1953/DEL/2017 2011-12 | [D] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.

20 | ITA 5176/DEL/2016 2009-10 | [D] M/S SAHARA INDIA (FIRM)

21 | ITA 260/DEL/2017 2011-12 | [D] M/S. SAHARA INDIA (FIRM)

22 | ITA 2787/DEL/2017 2012-13 | [D] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.

23 1 ITA 2786/DEL/2017 2012-13 | [D] M/S. SAHARA INDIA (FIRM)

24 | ITA 4363/DEL/2017 2013-14 | [D] SAHARA INDIA FINANCIAL CORPORATION LTD.

25 | ITA 4359/DEL/2017 2014-15 | [D] SAHARA INDIA FINANCIAL CORP. LTD.

26 | ITA6927/DEL/2018 2015-16 | [D] SAHARA INDIA FINANCIAL CORPORATION LTD.

27 | ITA 5792/DEL/2019 2016-17 | [D] SAHARA INDIA

28 | ITA 710/DEL/2020 2011-12 | [D] BHUPENDRA STEELS P.LTD

29 | CO 101/DEL/2023 2011-12 | [A] BHUPENDRA STEELS P.LTD

%ii;tant Reygistrar

05-May-2025]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 19-MAY-2025 (MONDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
L] TTA 221/DEL/2025 2015-16 | [A] SHRI JAVED (E/H)
~-2 ITA 3991/DEL/2016 2011-12 [A] SHRI ANUJ MAHAJAN
- 3 | ITA 5809/DEL/2017 2012-13 [D] METENARE GLOBAL LTD
4 ITA 581C/DEL/2017 2013-14 [D] METENARE GLOBAL LTD
5 ITA 5811/DEL/2017 2013-14 [D] AMAR DEVI FAMILY WELFARE TRUST
6 | ITA 5812/DEL/2017 2014-15 | [D] AMAR DEVI FAMILY WELFARE TRUST
~7 ITA 5245/DEL/2018 2010-11 [A] AMAR DEVI FAMILY WELFARE TRUST
8 [TA 5246/DEL/2018 2011-12 [A] AMAR DEVI FAMILY WELFARE TRUST
9 ITA 8055/DEL/2018 2012-13 [A] AMAR DEVI FAMILY WELFARE TRUST
t0 | ITA 8506/DEL/2019 2012-13 (D] AKANSHA FASHION
F;l ITA 8507/DEL/2019 2013-14 [D] AKANSHA FASHION
12 | ITA 8508/DEL/2019 2014-15 | [D] AKANSHA FASHION
13 | ITA 8509/DEL/2019 2015-16 [D] AKANSHA FASHION
14 | ITA 8510/DEL/2019 2016-17 | [D] AKANSHA FASHION
41 5 CO 16/DEL/2020 2016-17 [A] AKANSHA FASHION
16 CO 12/DEL/2020 2012-13 [A] AKANSHA FASHION
17 CO 15/DEL/2020 2015-16 | [A] AKANSHA FASHION
18 CO 14/DEL/2020 2014-15 [A] AKANSHA FASHION
19 CO 13/DEL/2020 2013-14 [A] AKANSHA FASHION
20 | ITA 2779/DEL/2023 2017-18 F[[?_]ESIEEPX\{\?_?)LDWIDE FLIGHT SERVICE (INDIA) PRIVATE LIMITED ((E
21 1 ITA 3924/DEL/2024 2016-17 | [A] ANURAG PANDEY
-22 [TA 4437/MUM/2024 2018-19 [A] BRIJESH KUMAR PANDEY
; 23 | ITA 4891/DEL/2024 2018-19 [D] BANSAL STEELS POWER LTD ((E FILED))
5]
VAssistantRegistrar
5-May-2025




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHY
CAUSE LIST OF A BENCH FOR 20-MAY-2025 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
L CO 53/DEL/2019 2011-12 [A] SAHARA INDIA MASS COMMUNICATION
2 CO 76/DEL/2024 2017-18 | [A] SAHARA INDIA MASS COMMUNICATION
3 | ITA 2478/DEL/2011 2005-06 [D] M/S SAHARA INDIA MASS COMMUNICATION LTD.
4 ITA 2479/DEL/2011 2006-07 [D] M/S SAHARA INDIA MASS COMMUNICATION LTD.
5 ITA 2480/DEL/2011 2007-08 [D] M/S SAHARA INDIA MASS COMMUNICATION LTD.
6 | ITA 1039/DEL/2013 2005-06 | [A] M/S. SAHARA INDIA MASS COMMUNICATION
7 | ITA 1346/DEL/2013 2005-06 | [D] M/S. SAHARA INDIA MASS COMMUNICATION
F*S ITA 1970/DEL/2013 2004-05 [D] M/S SAHARA INDIA MASS COMMUNICATION
) ITA 67/DEL/2014 2006-07 [D] M/S. SAHARA INDIA MASS COMMUNICATION
10 | ITA 68/DEL/2014 2007-08 | [D] M/S. SAHARA INDIA MASS COMMUNICATION
1 ITA 69/DEL/2014 2008-09 (D]} M/S. SAHARA INDIA MASS COMMUNICATION
lf 2 | ITA 1070/DEL/2014 2010-11 [A] M/S. SAHARA INDIA MASS COMMUNICATION
"13 ITA 1149/DEL/2014 2009-10 | [D] M/S. SAHARA INDIA MASS COMMUNICATION(FIRM)
14 | 1TA 1150/DEL/2014 2010-11 [D] M/S. SAHARA INDIA MASS COMMUNICATION(FIRM)
I 15 | ITA 2419/DEL/2016 2011-12 [D] M/S. SAHARA INDIA MASS COMMUNICATION
L‘_6 ITA 4860/DEL/2017 2012-13 | [D] SAHARA INDIA MASS COMMUNICATION
17 | 1TA 4861/DEL/2017 2013-14 [D] SAHARA INDIA MASS COMMUNICATION
18 { ITA 4862/DEL/2017 2014-15 [D] SAHARA INDIA MASS COMMUNICATION
19 | ITA 4863/DEL/2017 2015-16 (D] SAHARA INDIA MASS COMMUNICATION
20 | ITA 932/DEL/2024 2017-18 | [D] SAHARA INDIA MASS COMMUNICATION ((E FILE))
 exmt
%ssﬁanmg’l?ﬁa/r
05<May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 21-MAY-2025 (WEDNESDAY) |
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITAS535/DEL/2018 2009-10 | [A] AJAY KAUSHIK
I 2 CO 3/DEL/2024 2018-19 [A] ANUJ NAGPAL
93 ITA 1761/DEL/2022 2018-19 [D] ANUJ NAGPAL
4 | ITA 1459/DEL/2023 2020-21 [D] AJAY GOEL
5 ITA 1697/DEL/2023 2017-18 [D] BRIGHT POINT INDIA PVT. LTD.
6 | ITA 2761/DEL/2023 | 2017-18 | [D] SH BASANT JAIN ((E FILED APPEAL})
7 | 1TA 3016/DEL/2023 2017-18 | [D] AJANTA RAAJ PROTEINS LIMITED ((£ FILED APPEALY;
3 CO 144/DEL/2023 2017-18 {A] AJANTA RAAJ PROTEINS LIMITED ((E FILED APPEAL};
9 | ITA 3026/DEL/2023 | 2012-13 | [D] AMERICAN HOTELS AND RESTAURANTS PVT LTD ((E FILED APPEAL))
10 | ITA 2356/DEL/2024 2019-20 [A] SUBHASH CHANDER {(E FILED APPEAL))
11 | ITA 2504/DEL/2024 2020-21 [AT AJAY SHARMA ((E-FILED))
(2 | ITA 2544/DEL/2024 2013-14 [A] AGGARWAL AGRO INDUSTRIES ((E-FiLED);
2 ITA 3916/DEL/2E); 2017-18 [D] ATUL AGGARWAL
14 | 1TA 4001/DEL/2024 2018-19 [A] BGM TELECOMMUNICATIONS PRIVATE LIMITED
15 | ITA 1178/DEL/2024 | 2013-14 | [A] A2Z WASTE MANAGEMENT (RANCHI) LIMITED ((E FILING APPEAL))
16 | ITA 4133/DEL/2024 2013-14 [A] A2Z WASTE MANAGEMENT (RANCHI) LIMITED ({E-FILED))
; 17 | ITA 4134/DEL/2024 2013-14 [A] A2Z WASTE MANAGEMENT (RANCHI) LIMITED ((E-Fi ED))
HLS [TA 4805/DEL/2024 - [A] ARYA SMAY MODEL TOWN
9 | ITA 4048/DEL/2009 2000-01 P[}/iI}RI\C’l)/RSIIQS{!;!/I,(\?\/\)/AD STEELS & ALLQYS (PVT ) LTD (OLD MATTER/ TOP
%'stang/us‘?

fstrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 22-MAY-2025 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
{ ITA 9105/DEL/2019 2016-17 [A] ARAVALL POWER COMPANY PVT, LTD.
i 2 ITA 4604/DEL/2024 2019-20 [A] ARAVALI POWER COMANY PRIVATE LTD.
; k-ITA 4603/DEL/2024 2018-19 [A] ARAVALI POWER COMPANY PRIVATE LIMITED
. 4 [TA 2560/DEL/2024 2017-18 | [A] ARAVALI POWER COMPANY PVT, LTD.
5 1TA 1231/DEL/2023 2012-13 [A] ALOK GUPTA
§ CO 116/DEL/2023 2019-20 [A] AL AMMAR FROZEN FOQDS EXPORTS PVT, LTD
1 7 | 1TA 2180/DEL/2023 | 2019-20 |[D] AL AMMAR FROZEN FOODS EXPORTS PVT, LTD {(E-FiLED APPEAL})
3 | ITA 3588/DEL/2023 | 2017-18 |[A] BHAGWAN DAS ((E F1I ED APPEAL))
9 ITA 970/DEL/2023 2017-18 [A] A2Z INFRASERVICES LIMITED
i J ITA 727/VDEL/2024 2019-20 {A] A2Z INFRASERVICES LIMITED ((E FILED APPEAL))
11 ITA 459/DEL/2024 2018-19 | [A] BHAGWAN KAUSHIK ((E FILED APPEAL))
12 | ITA 583/DEL/2024 2017-18 | [A] ATUL PUNDHIR ((E FILED APPEAL))
| 13 919/DEL/2024 | 2017-18 | [A] ARPIT FASHIONS PRIVATE LIMITED ({E FILED APPEAL))
A 1021/DEL/2024 | 2017-18 | [A] ANKIT GARG {(E FiLEl) APPEAL))
%7 15 | ITA 2561/DEL/2024 2020-21 [A] ARAVALI POWER COMPANY PVT. LTD.
! 16 | ITA 4073/DEL/2024 2018-19 | [A] BALJIT KAUR ({E FILING ))
;;
|
| N
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

N

CAUSE LIST OF B BENCH FOR 13-MAY-2025 (TUESDAY)

_Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 5213/DEL/2015 2012-13 [D] M/S. CHADHA PAPERS LTD.
2 | ITA 5238/DEL/2015 2012-13 [A] CHADHA PAPERS LTD.
3 | ITA 204/DEL/2019 2012-13 | [A] CBS HOLDING (P) LTD.
V 4 ITA 5138/DEL/2019 2014-15 [A] SUNIL KUMAR JAIN
;75 ITA 6632/DEL/2019 2011-12 [A] ERICSSON INDIA PVT, LTD.
6 [TA 6667/DEL/2019 2011-12 [D] ERICSSON INDIA PVT. LTD.
7 1TA 8504/DEL/2019 2015-16 [D] GURU GOBIND SINGH EDUCATIONAL CHARITABLE TRUST
r $ | ITA 9373/DEL/2019 2009-10 [D] ESCORTS HEART INSTITUTE & RESEARCH CENTRE LTD.
) 9 ITA 9557/DEL/2019 2017-18 [A] DANISH ALI
>ZO ITA 9731/DEL/2019 2009-10 [A] ESCORTS HEART INSTITUTE & RESEARCH CENTRE LTD.
7 11| ITA 1852/DEL/2023 2017-18 | [A] HARSIMRON SINGH SANDHU
7—‘2 ITA 1854/DEL/2023 2012-13 [A] DHANSHREE DEVELOPERS PVT. LTD.
7!3 ITA 1855/DEL/2023 2016-17 [A] DHANSHREE DEVELOPERS PVT. LTD.
14 | ITA 2419/DEL/2024 2013-14 | [D] COMO INFO SOLUTIONS PVT. LTD. (E FILING)
!5 | ITA 2420/DEL/2024 2014-15 (D] COMO INFO SOLUTIONS PVT, LTD. (E FILING)
l-16 rI_T/\ 2421/DEL/2024 2015-16 [D] COMO INFO SOLUTIONS PVT. LTD. (€ FILING)
L7 | 1TA 2422/DEL/2024 2016-17 [D] COMO INFO SOLUTIONS PVT. LTD. (E FILING)
16 | ITA 2423/DEL/2024 2017-18 [D] COMO INFO SOLUTIONS PVT, LTD. (E FILING)
19 | ITA 2597/DEL/2024 2017-18 | [A] DEEPAK KUMAR AGARWAL
‘ ‘0| ITA 3517/DEL/2024 2012-13 {A] DC BUILDTECH AND CO NSULING PRIVATE LIMITED {E FILING;
i 1 Lj’/\ 3542/DEL/2024 2018-19 [A] CLASSIC DISPLAY SYSTEMS PRIVATE LIMITED (E FII ING)
{7.?2~ ITA 3557/DEL/2024 2017-18 | [D] EUROSPA TERRYTOWELS PVT. LTD. (E FILING)
l}AZB ITA 3560/DEL/2024 2012-13 [A] EMMSONS INTERNATIONAL LIMITED (E FILING)
! 24 | ITA 3561/DEL/2024 2018-19 [D] CONTINENTAL CONSTRUCTION LTD (E FILING)
; 'S+ ITA 358/DEL/2025 2024-25 [A] MY LIFE FOUNDATION SOCIETY
26 ITA 382/DEL/2025 2018-19 [A] PUSHPA PAHUJA
27 ITA 400/DEL/2025 2020-21 [A] S D ENGINEERSTECH PRIVATE LIMITED
28 ITA 403/DEL/2025 2014-15 [A] BRIJ VEER SINGH
: ?.;)' ITA 404/DEL/2025 2013-14 [A] PAISALO DIGITAL LIMITED
E 50| ITA 405/DEL/2025 2020-21 [A] PAISALO DIGITAL LIMITED
S| ITA 407/DEL/2025 201819 [A] PAISALQO DIGITAL LIMITED
37 | ITA 408/DEL/2025 2018-19 [A] S D ENGINEERSTECH PRIVATE LIMITED
“ —'}3 ITA 410/DEL/ 2025 2017-18 [A] KRISHANA SHANWAL
2“54 ITA 412/DEL/2025 2021-22 [A] S D ENGINEERSTECH PRIVATE LIMITED
35 ITA 413/DEL/2025 2018-19 [A] NOSLAR INTERNATIONAL LIMITED
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CAUSE LIST OF B BENCH FOR 13-MAY-2025 (TUESDAY)

‘ Appeal Number |Assmt, Year

Assessee Name

Remarks

36 | ITA 416/DEL/2025 2020-21 [A] ABHISHEK GUPTA
37 | I1TA 418/DEL/2025 2021-22 [A] S D ENGINEERSTECH PRIVATE LIMITED
28 | ITA 425/DEL/2025 2024-2025 | [A] SHRI RAM SARUP GUPTA MEMORIAL TRUST
39 | ITA 426/DEL/2025 2014-15 [A] GAUTAM AUTOMOBILES PRIVATE LIMITED
40 | ITA 291/DEL/2025 2017-18 | [A] RAMESH KUMAR GUPTA
41 | ITA 292/DEL/2025 2021-22 | [A] RAJESH KUMAR
42 | ITA 294/DEL/2025 2018-19 [A] SHRI SHIV KRISHNA SEWA TRUST
43 ) ITA 299/DEL/2025 2017-18 | [A] SANDEEP GUPTA
44 1 ITA 301/DEL/2025 2011-12 | [A] OM PRAKASH
45 | ITA 302/DEL/2025 2020-21 [A] SHRI VAISHYA AGGARWAL SHIKSHA SAMITI
| 16 | ITA 304/DEL/2025 2022-23 | [A] RAJESH KUMAR
FW ITA 309/DEL/2025 2010-11 [A] SMT. RENU TYAGI
18 | ITA 312/DEL/2025 2024-25 | [A] THE INDIAN FOUNDATION
49 | ITA 322/DEL/2025 2020-21 [A] JYOTI WEIGHING SYSTEMS PRIVATE LIMITED
ﬁSO ITA 325/DEL/2025 2016-17 | [A] TEMPINDIA STAFFING SERVICES PRIVATE LIMITED
b1 | ITA 332/DEL/2025 2013-14 [A] HUMAN BIOSCIENSES INDIA LIMITED
52 | ITA 334/DEL/2025 2014-15 | [A] SATISH KUMAR
53 | ITA 348/DEL/2025 2024-25 | [A] RSP LEARNING FOUNDATION
&54 ITA 350/DEL/2025 2016-17 | [A] GENCHI INDIA PRIVATE LIMITED
b5 1 ITA 351/DEL/2025 2017-18 | [A] SURENDER KUMAR
56 | ITA 354/DEL/2025 2017-18 {A] SUMER CHAND GUPTA
57 | ITA 244/DEL/2025 2017-18 | [A] PRATEEK BANSAL
56 1 ITA 250/DEL/2025 2014-15 § [A] RAJENDER KUMAR JAIN
50 | TTA 255/DEL/2025 | 2024-2025 | [A] JAMA MASIID DELHI TRUST
00 | ITA 256/DEL/2025 | 2024-2025 |[A]JAMA MASJID DELHI TRUST
.
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 14-MAY-2025 (WEDNESDAY)

Srl | Appeal Number [(Assmt. Year Assessee Name Remarks
7 1 CO 46/DEL/2023 2015-16 [A] HARPREET KOCHAR
7 éﬁk‘ CO 47/DEL/2023 2015-16 [A] GURPREET KOCHAR
‘3 CO 49/DEL/2023 2015-16 | [A] GURMEET KOCHAR
4 | 1TA 6379/DEL/2018 2010-11 [D] DHEERAJ CHAUDHARY
5 ITA 570/DEL/2019 2015-16 [A] ENORMOUS NIVESH P.LTD
~5 ITA 572/DEL/2019 2015-16 [A] FRAGMENT NIVESH P.LTD
N 7 ITA 7710/DEL/2019 2015-16 [A] GOOD MARKETING AND SALES PVT. LTD.
- 8 ITA 938/DEL/2020 2015-‘16 [D] HARPREET KOCHAR
9 ITA 939/DEL/2020 2015-16 {D] GURMEET KOCHAR
10 | ITA 940/DEL/2020 2015-16 | [D] GURPREET KOCHAR
il ITA 1422/DEL/2020 2010-11 [A] ELITE COUNTRY DEVELOPERS PVT LTD
12 | ITA 1260/DEL/2022 2016-17 [D] CURADEV PHARMA P.LTD
13 | ITA 2305/DEL/2023 2013-14 [A] FUTUREWORLD GREENHOMES PRIVATE LIMITED
14 | ITA 2306/DEL/2023 2014-15 [A] FUTUREWORLD GREENHOMES PRIVATE LIMITED
N 15 | ITA 2307/DEL/2023 2015-16 | {A] FUTUREWORLD GREENHOMES PRIVATE LIMITED
16 | ITA 2308/DEL/2023 2016-17 | [A] FUTUREWORLD GREENHOMES PRIVATE LIMITED
17 ] ITA 2309/DEL/2023 2017-18 [A] FUTUREWORLD GREENHOMES PRIVATE LIMITED
i8 | ITA 2470/DEL/2023 2014-15 [D] FUTUREWORLD GREENHOMES PVT LTD (E FILING)
7:;9 ITA 2471/DEL/2023 | 2015-16 | [D] FUTUREWORLD GREEN HOMES (E FILING)
20 | ITA 2481/DEL/2023 2016 [D] FUTUREWORLD GREEN HOMES PVT LTD (E FILING)
21| 1TA 2482/DEL/2023 2017-18 | [D] FUTUREWORLD GREEN HOMES (E FILING)
22 | ITA 2490/DEL/2023 2012-13 [D] GROUPONE INFORAMTIVE SERVICES PRIVATE LIMITED (E FILING)
23 1 1TA 2491/DEL/2023 2013-14 [D] GROUPONE INFORMATIVE SERVICES PRIVATE LIMITED (E FILING)
24 ITA 2492/DEL/2023 2014-15 {D] GROUPONE INFORMATIVE SERVICES PRIVATE LIMITED (E FILiNG)
25 | ITA 2493/DEL/2023 2015-16 (D] GROUPONE INFORMATIVE SERVICES PRIAVE LIMITED (E FILING)
26 | ITA 2494/DEL/2023 2016-17 (D] GROUPONE INFORMATIVE SERVICES PRIVATE LIMITED (E FILING)
'7 | ITA 3886/DEL/2023 2020-21 [A] CURADEV PHARMA PRIVATE LIMITED
7.. S | ITA 3887/DEL/2023 2018-19 [A] CURADEV PHARMA PRIVATE LIMITED
1!9 ITA 2314/DEL/2024 2012-13 [A] DEMAS DEVELOPERS PRIVATE LIMITED (E FILING)
Vﬁ)‘O ITA 3608/DEL/2024 2017-18 [D] EKO INDIA FINANCIAL SERVICES PRIVATE LIMITED (& FILING)
31 ITA 428/DEL/2025 2024-25 [A] SHRI NIMBARK INTERNATIONAL SOCIAL WELFARE TRUST
I&32 ITA 429/DEL/2025 2024-25 [A] SHRI NIMBARK INTERNATIONAL SOCIAL WELFARE TRUST
33 ITA 433/DEL/2025 2012-13 [A] LALIT AGGARWAL
34 ITA 444/DEL/2025 2015-16 [A] SHRI LAL MAHAL AGRO PRODUCTS PVT. LTD.
35 ITA 445/DEL/2025 2018-2019 | [A] AVINASH DODA & ASSQCIATES




CAUSE LIST OF B BENCH FOR 14-MAY-2025 (WEDNESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
36 | ITA 451/DEL/2025 2020-2021 | [A] SRIKANTA BANERJEE
37 | ITA 459/DEL/2025 2024-25 [A] ENVIRONMENTAL AND OCCUPATIONAL HEALTH TRUST
38 | ITA 461/DEL/2025 2024-25 [A] ADISTHA FOUNDATION
39 ITA 462/DEL/2025 2022-23 [A] BHAWNA
10 | ITA471/DEL/2025 2019-20 [A] INDRAPRASTHA LOGISTICS PRIVATE LIMITED
_‘tll ITA 473/DEL/2025 2021-22 [A] INDRAPRASTHA LOGISTICS PRIVATE LIMITED
42 | ITA 474/DEL/2025 2015-16 | [A] VENKATESH RAGHAV RAO HEBBANI
43 ITA 480/DEL/2025 2020-21 [A] EAGLE HUNTER SOLUTIONS LIMITED
44 [TA 484/DEL/2025 2018-19 [A] TIRUPATIBAALAJL FIBERRS PRIVATE LIMITED
45 ITA 507/DEL/2025 2025-2026 | [A] SHAKTT FOUNDATION
16 ITA 508/DEL/2025 2025-2026 | [A] SHAKTI FOUNDATION
47 } ITA 510/DEL/2025 2012-13 [A] ASEEM TAKYAR
48 | ITA 512/DEL/2025 2023-24 [A] NETWEB FOUNDATION
19 ITA 525/DEL/2025 2020-2021 | {A] MAYANK JAIN
ﬂiiO ITA 539/DEL/2025 2012-13 {A] M/S. GOODLUCK INDIA LTD.
V 51 ITA 544/DEL/2025 2020-21 [A] M-FIVE SECURITY PRIVATE LIMITED
152 ITA 550/DEL/2025 2024-2025 | {A] MASOOMBABY CARE FOUNDATION
‘J 53 ITA 551/DEL/2025 2024-2025 | [A] MASOOMBABY CARE FOUNDATION
; ITA 554/DEL/2025 2011-12 [A] T.V. TODAY NETWORK LIMITED
~35 ITA 556/DEL/2025 2023-24 [A] NETWEB FOUNDATION
50 | ITA 572/DEL/2025 NA [A] SMT JANKI BRIJ LAL EDUCATIONAL TRUST
i '>7’ ITA 575/DEL/2025 2018-19 [A] DEV DUTT KUMAR
e ITA 576/DEL/2025 2020-21 [A] SNEHA SAXENA
59 | TTA 581/DEL/2025 2018-19 | [A] D.D. INDUSTRIES LIMITED
50 ITA 586/DEL/2025 2017-18 [A] KARAMVIR
i Kl ITA 597/DEL/2025 2014-15 [A] BT INDIA PRIVATE LIMITED
ri 2 ITA 604/DEL/2025 2024-25 [A] UMMEEDON KA SAHARA FOUNDATION
i—a»z ITA 613/DEL/2025 2017-18 | [A] AMAR JIT SINGH LAMBA
64 | ITA 625/DEL/2025 2018-19 [A] EXTENSIVE TRADING PRIVATE LIMITED
65 ITA 634/DEL/2025 2010-11 [A] ABDUL WAHID
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 15-MAY-2025 (THURSDAY)
:‘vrl Appeal Number |Assmt. Year Assessee Name Remarks
1 ! CO 39/DEL/2024 2014-15 | [A] GOODLUCK CARBON PVT. LTD. (£ FILING)
2 CO 9/DEL/2025 2012-13 [A] HELIOS INFRASTRUCTURE AND PROJECTS LIMITED (E FILING)
B 3 ITA 962/DEL/2018 2007-08 B[S]AggE DELHI BUILDING & OTHERS CONSTRUCTION WORKERSW WELFARE
[ 4 ITA 963/DEL/2018 2008-09 B[S]AggE DELHI BUILDING & OTHERS CONSTRUCTION WORKERSW WELFARE
5 ITA 2487/DEL/2023 2013 [D] DSC LIMITED (f: FILING)
5 | ITA 2505/DEL/2023 2011-12 [A] CMV EDUCATION SOCIETY (E FILING)
7 | ITA 3224/DEL/2023 2017-18 {D] DOONVALLEY TECHNOPOLIS PRIVATE LIMITED (E FILING)
8 | ITA 3929/DEL/2023 2014-15 [D] GOODLUCK CARBON PVT, LTD. (E FILING)
B ITA 2474/DEL/2024 2018-19 [A] FENA PRIVATE LIMITED (E FILING)
710 ITA 2475/DEL/2024 2020-21 | [A] FENA PRIVATE LIMITED (E FILING)
11 | ITA 2787/DEL/2024 2013-14 {D] THE GRID INDIA POWER CABLES PVT. LTD. (E FILING)
| 12 ) ITA 3797/DEL/2024 2009-10 [A] GUL3AR (E FILING}
| i3 | ITA 4032/DEL/2024 2016-17 [A] EVERGREEN BAMBOO INDIA PRIVATE LIMITED (E FILING)
A 4 | 1TA 4333/DEL/2024 2021-22 | [A] COFORGE LIMITED /£ FILING
A'.VS ITA 4453/DEL/2024 2018-19 | [A] EBIX CASH LTD.
”16 ITA 4659/DEL/2024 2021-22 [D] COFORGE LIMITED (E FILING)
17 | ITA 4724/DEL/2024 2012-13 | [D] HELIOS INFRASTRUCTURE AND PROJECTS LIMITED (E FILING)
'8 | ITA 4730/DEL/2024 2022-23 [A] HENNA INDUSTRIES PRIVATE LIMITED (E FILING)
19 | ITA 4738/DEL/2024 2018-19 [D] EBIXCASH LIMITED (E FILING)
_JO ITA 7917/DEL/2019 2010-11 [A] EAST DELHI LEASING PLTD

ITA 1496/DEL/2024

2021-22 [A] DCM SHRIRAM LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 19-MAY-2025 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 27/DEL/2025 2017-18 | [A] MS COMMUNIQUE MARKETING SOLUTIONS PRIVATE LIMITED (E FILING)
2 ITA 826/DEL/2016 2011-12 [A] JINDAL SAW LTD.
3 | ITA 1000/DEL/2016 2011-12 | [D] M/S. JINDAL SAW LTD.
4 | ITA 5268/DEL/2016 2009-10 | [A] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD.
5 | TTA 6132/DEL/2016 2009-10 [D] M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD.
6 | ITA 4693/DEL/2019 2015-16 [A] JINDAL SAW LTD.
7 | ITA 4760/DEL/2019 2015-16 | [D] JINDAL SAW LTD.
8 | ITA 504/DEL/2022 2014-15 | [A] JINDAL SAW LTD.
9 | ITA 2666/DEL/2023 2012-13 | [A] HARIOM MEDIA SERVICES PRIVATE LIMITED (E FILING)
10 | ITA 2834/DEL/2023 2014-15 | [D] GANPATI BUILATECH PVT. LTD. (E FILING)
11 ITA 873/DEL/2024 2012-13 [A] FARIDABAD EDUCATIONAL SOCIETY (E FILING)
12 | ITA 874/DEL/2024 2017-18 [A] FARIDABAD EDUCATIONAL SOCIETY (E FILING)
13 ITA 952/DEL/2024 2013-2014 | [A] GENESIS ASSOCIATES P LTD
14 | ITA 1084/DEL/2024 2013-14 | [D] GENESIS ASSOCIATES PVT, LTD. (E FILING)
| 15 | ITA 2044/DEL/2024 2012-13 | [A] FIRST HOSPITALITY & LEISURE PRIVATE LIMITED
f'¥l6 ITA 2918/DEL/2024 2012-13 {D] FIRST HOSPITALITY AND LEISURE PVT. LTD. (E FILING)
(»717 ITA 4731/DEL/2024 2014-15 [D] GOVERDHAN TRANSPORT COMPANY PVT. LTD. (E FILING)
18 | ITA 4747/DEL/2024 2018-19 [A] GCC INFRA
19 | ITA 4755/DEL/2024 2017-18 | [D] HARI GOVIND TEXFAB (INDIA) PVT. LTD. (£ FILING)
20 | ITA 4762/DEL/2024 2017-18 [D] MS COMMUNIQUE MARKETING SOLUTIONS PVT LTD (E FILING}
21 1 1TA 4772/DEL/2024 2013-14 {D] DEEPAK KUMAR AGGARWAL (E FIIING)
22 | ITA 3316/DEL/2024 2021-22 [D] DEEPAK KUMAR RAJGARHIA (E FILING)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 20-MAY-2025 (TUESDAY)
“Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 43/DEL/2024 2017-18 [A] HARYANA CONSTRUCTIONS PVT LTD
2 | ITA 3350/DEL/2019 2014-15 | [A] ULTERIOR HOLDINGS PVT. LTD.
3 | ITA5518/DEL/2019 2009-10 | [A] CHARANJIT SINGH
[ R ITA 5519/DEL/2019 2010-11 [A] CHARANJIT SINGH
' S ITA 5520/DEL/2019 2011-12 [A] CHARANIIT SINGH
6 ITA 536/DEL/2020 2013-14 [D] FLEXPACK TECHNOLOGIES PVT LTD
777 ITA 1939/DEL/2020 2011-12 [A] EASTERN AND WESTERN DRESSES TRADING PRIVATE LIMITED (E/H)
8 ITA 65/DEL/2022 2014-15 [D] GRIHAPRAVESH BUILDTECK PVT, LTD.
NQ ITA 2312/DEL/2023 2018-19 [A] DEEPAK BATRA (E FILING)
”’1'0 [TA 2755/DEL/2023 2017-18 [D] HARYANA CONSTRUCTIONS PVT LTD (E FILING)
ri [TTA 3781/DEL/2023 2020-21 [A] HINDUSTAN POWERPRQJECTS PRIVATE LIMITED (E FILING)
12 | 1TA 3835/DEL/2023 2021-22 [A] DEVESH SINGH
3 ITA 840/DEL/2024 2014-15 R[:]Gh/:\)TBE;Sgﬁ\lMGUHK:A?_III\I(??:i?[bIG’)THROUGH HIS LEGAL REPRESENTATIVE
14 ITA 848/DEL/2024 2017-18 F{,f:]gmgﬁ;fg&%ﬂ(gpﬁr\gT:I?_/?[EI(I;)THROUGH HIS LEGAL REPRESENTATIVE
15 | ITA 1145/DEL/2024 2015-16 [A] DALMIA (BROS) PVT LTD (E FILING)
16 | ITA 3448/DEL/2024 2019-20 [A] G.P. GARG AND SONS HUF (E FILING;
17 | ITA 4050/DEL/2024 | 2013-2014 | [A] GLOBAL EMERGIN‘G MARKETS INDIA LIMITED (E FILING)
e
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 21-MAY-2025 (WEDNESDAY)
] Srl Appeal Number [Assmt, Year Assessee Name Remarks
! CO 76/DEL/2017 2012-13 [A] SH. CHARU SHEKHAR GUPTA
2 | ITA479/DEL/2017 2006-07 | [A] CHARU SHEKHAR GUPTA
3 ITA 480/DEL/2017 2007-08 [A] CHARU SHEKHAR GUPTA
4 | ITA 1154/DEL/2017 2009-10 [D] SHRI CHARU SHEKHAR GUPTA (RECALLED MATTER)
) 5 ITA 1156/DEL/2017 2011-12 [D] SHRI CHARU SHEKHAR GUPTA
76 ITA 6358/DEL/2019 2006-07 [A] CHARU SHEKHAR GUPTA
7 ITA 6365/DEL/2019 2007-08 [A] CHARU SHEKHAR GUPTA
8 | ITA 7336/DEL/2019 2015-16 | [D] ELLORA INRATECH PVT. LTD.
9 | ITA 2054/DEL/2023 2011-12 [A] GANPAT RAM SINGHAL
10 | ITA 3390/DEL/2023 |A.Y. 2018-19 | [A] DEEPAK NARANG (E FILING)
11 | ITA 3391/DEL/2023 |A.Y. 2019-20 | [A] DEEPAK NARANG (E FILING})
12 | ITA 3392/DEL/2023 |A.Y. 2020-21 | [A] DEEPAK NARANG (& FILING)
13 1 ITA 3947/DEL/2023 2020-21 | [D] DEEPAK NARANG (£ FILING)
14 ITA 218/DEL/2029 2013-14 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
15 | ITA 220/DEL/2024 2014-15 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
i6 [TA 221/DEL/2024 2015-16 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
i i7 | ITA 223,/DEL/2024“ 2016-17 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
16 | ITA 240/DEL/2024 2017-18 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
19 | ITA 243/DEL/2024 2019-20 | [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
20 | ITA 349/DEL/2024 2018-19 [A] CORPORATE INTERNATIONAL FINANCIAL SERVICES LTD (E FILING)
21 1 ITA 1036/DEL/2024 2020-21 [O] HKT CORPORATION PVT LTD (£ FILING)
22 | ITA 4068/DEL/2024 2015-16 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
23 1 ITA 4082/DEL/2024 2019-20 [A] HARI SINGH
24 | ITA 4083/DEL/2024 2010-11 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
25 | ITA 4084/DEL/2024 2010-11 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
26 | 1TA 4085/DEL/2024 2011-12 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
27 1 ITA 4086/DEL/2024 2011-12 [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
28 | 1TA 4087/DEL/2024 2012-13 {A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD.
l 29 | ITA 4088/DEL/2024 ) 2012-13 | [A] CO-OPERATIVE CANE DEVELOPMENT UNION LTD,
‘ 30 | 1TA 4089/DEL/2024 2014-15 | [A]) CO-OPERATIVE CANE DEVELOPMENT UNION LTD,
31 | ITA 5347/DEL/2024 2017-18 [A] DUSHYANT CHOUDHARY
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 22-MAY-2025 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3240/DEL/2018 2008-09 | [A] SANGEET SINGH SOM
k2 ITA 3241/DEL/2018 2014-15 [A] SANGEET SINGH SOM
) 3 | ITA 3628/DEL/2018 2008-09 [A] PRAYS TRACON LTD
1 4 [TA 3629/DEL/2018 2009-10 [A] PRAYS TRACON LTD
5 | ITA 3630/DEL/2018 2010-11 [A] PRAYS TRACON LTD
L 6 | ITA 3631/DEL/2018 2011-12 [A] PRAYS TRACON LTD
‘M7 ITA 3632/DEL/2018 2012-13 | [A] PRAYS TRACON LTD
8 ITA 3633/DEL/2018 2013-14 [A] PRAYS TRACON LTD
S ITA 6894/DEL/2018 2014-15 [A] DELH] DEVELOPMENT AUTHORITY
10 | 1TA 7072/DEL/2018 2014-15 (D] DELHI DEVELOPMENT AUTHORITY
11 1 ITA 7073/DEL/2018 2015-16 (D] DELHI DEVELOPMENT AUTHORITY
12 1 ITA 7475/DEL/2018 2012-13 | [D] CHANNEL NINE ENTERTAINMENT LTD
13 | ITA 3403/DEL/2023 2017-18 [A] EPACK POLYMERS PRIVATE LIMITED
14 | ITA 3592/DEL/2023 2013-14 [A] DILEEP KUMAR GUPTA (E. FILLING)
) 15 | ITA 3593/DEL/2023 2014-15 [A] DILEEP KUMAR GUPTA (E. FILLING)
16 | ITA 134/DEL/2024 2017-18 [A] HERMAN PROPERTIES (P) LTD.
17 | ITA 1003/DEL/2024 2017-18 [A] GAYATRI ANAND EDUCATION SOCIETY (E FILING)
18 | ITA 1049/DEL/2024 2014-15 [A] DONYI POLO TIMBERES PVT. LTD.
19 1 1TA 1066/DEL/2024 2014-15 [A] GOLDEN CHARIOT RECREATIONS PRIVATE LIMITED (E FILING;)
AZO ITA 1126/DEL/2024 2017-18 [A] DAHIYA BREEDING FARM (£ FILING)
21 | ITA 4112/DEL/2024 2017-18 [A] CHANDER BHAN (E FILING)
22 1 ITA 4201/DEL/2024 2017-18 [A] DEEPAK VERMA (E FILING)
s:sta?;:;s:‘tr’ar
/ ﬁ 05-May-2025|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 13-MAY-2025 (TUESDAY)

LTD.)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2347/DEL/2023 2017-18 | [A] KRRISH SHALIMAR PROJECTS PVT. LTD. ((E-FILE))
2 ITA 2500/DEL/2023 2017-18 {D] KRISH SHALIMAR PROJECT PVT LTD ({E-FILE))
3 ITA 3097/DEL/2023 2018-19 [D] KRRISH SHALIMAR PROJECTS PVT. LTD.
4 | 1TA 2963/DEL/2023 | 2009-2010 | [A] KULDEEP
5 | ITA 1385/DEL/2024 2017-18 [A] VIKRAM BAKSHI AND COMPANY PRIVATE LIMITED
) 6 ITA 1521/DEL/2024 | 2013-2014 | [A] VIKRAM BAKSHI AND COMPANY PRIVATE LIMITED
7 | 1TA 1675/DEL/2024 2016-17 [A] VIKRAM BAKSHI AND COMPANY PRIVATE LIMITED
8 ITA 22/DEL/2024 2017-18 [D] VIC ENTERPRISES PVT. LTD.
9 ITA 23/DEL/2024 2018-19 [D] VIC ENTERPRISES PVT. LTD.
10 ITA 24/DEL/2024 2020-21 {D] VIC ENTERPRISES PVT. LTD.
11 ITA 183/DEL/2024 2014-15 [A] BIO MED PVT. LTD
12 ITA 184/DEL/2024 2016-17 [A] BIO MED PVT. LTD.
13 | ITA 4845/DEL/2024 2016-17 [A] VARUN GOEL
14 | ITA 4846/DEL/2024 2017-18 [A] VARUN GOEL
15 | ITA 5598/DEL/2024 2016-17 [D] VARUN GOEL
16 | 1TA 4847/DEL/2024 2019-20 | [A] VARUN GOEL
17 | ITA 340/DEL/2024 2013-14 [D] KALAMKARI DESIGNS PRIVATE LIMITED ((E-FILE))
18 ITA 341/DEL/2024 2014-15 [D] KALAMKARI DESIGNS PRIVATE LIMITED ((E-FILE})
19 | ITA 342/DEL/2024 2015-16 [D] KALAMKARI DESIGNS PRIVATE LIMITED ({E-FILE))
10 CO 44/0EL/2024 2013-14 | [A] KALAMKARI DESIGNS PRIVATE LIMITED ((E-FILE))
“.?1 CO 45/DEL/2024 2014-15 [A] KALAMKARI DESIGNS PRIVATE LIMITED ((E-FILE))
22 CO 46/DEL/2024 2015-16 | [A] KALAMKARI DESIGNS PRIVATE LIMITED ((E-FILE))
23 | ITA 2279/DEL/2023 2016-17 ETD[)]';IFELIQ?S\QEG?ITU KUMAR PVT. LTD.(EARLIER KNOWN AS RITIKA PVT.
24 | ITA 2696/DEL/2023 2014-15 L[TD[)]_;{(EQ-IST&EG};ITU KUMAR PVT, LTD.(EARLIER KNOWN AS RITIKA PVT.
25 | ITA 2748/DEL/2023 2015-16 l_[TlDl)]')R(EELI[:,AIIClﬁ\lEGI;ITU KUMAR PVT. LTD.(EARLIER KNOWN AS RITIKA PVT.
26 | ITA 2944/DEL/2023 2017-18 L['r[?)]_)RELIANCE RITU KUMAR PVT, LTD.(EARLIER KNOWN AS RITIKA PVT.
27 | 1TA 3053/DEL/2023 2017-18 L[IAN],I.?EIL)I)A&CEISIJ%KUMAR PVT. LTD. (EARLIER KNOWN AS RITIKA PRIVATE
28 ITA 128/DEL/2024 018-19 (EDQITIE&]A)NCE RITU KUMAR PVT LTD (EARLIER KNOWN AS RITIKA PVT. LTD.)
59 | ITA 231/DEL/2024 5018-19 ;c_%gEéll,)AFl{\JCE RITU KUMAR PVT. LTD.,(EARLIERKNOWN AS RITIKA
20 I1A 293/DEL/2024 2018-19 FEQI]VF/{\EE/ER?;ER[I)T)L?;SIMUAL;RG‘;RIVATE LIMITED (EARLIER KNOWN AS RITIKA
- | ITA 294/DEL/2024 2019-20 p{él]\/i?éIﬁINMCIEngU KUMAR PRIVATE LIMITED (EARLIER KNOWN AS RITIKA
7 [ CO 37/DEL/2024 2014-15 L[TA[;-;QELIANCE RITU KUMAR PVT. LTD.(EARLIER KNOWN AS RITIKA PVT.
23 CO 31/DEL/2024 2016-17 [A] RELIANCE RITU KUMAR PVT. LTD.(EARLIER KNOWN AS RITIKA PVT.




CAUSE LIST OF C BENCH FOR 13-MAY-2025 (TUESDAY)

-

S;I Appeal Number p\ssmt. Year Assessee Name Remarks
L.~34 €0 38/DE /2024 501516 L[.If\g.)RELIANCE RITU KUMAR PVT. LTD.(EARLIER KNOWN AS RITIKA PVT.
735 [TA 637/DEL/2025 NA [A] VIVEK MANTHANA FOUNDATION
36 | ITA 638/DEL/2025 NA {A] VIVEK MANTHANA FOUNDATION
37 | ITA 642/DEL/2025 2021-2022 | [A] AMIT GUPTA
74‘8 ITA 651/DEL/2025 2017-18 [A] SHOBHA VERMA THROUGH LEGAL HEIR SHRAY VERMA
39 | ITA 652/DEL/2025 2015-16 | [A] VINOD KUMAR MOURYA
-0 [TA 653/DEL/2025 2016-17 [A] VINOD KUMAR MOURYA
‘ a1 ITA 655/DEL/2025 2017-18 [A] RANJEETA CHATRATH
E 42 ITA 667/DEL/2025 2013-14 [A] TAURUS INTERNATIONAL PROJECTS PRIVATE LIMITED
| 43 ITA 668/DEL/2025 2019-20 [A] VIVEK KAUL
44 | ITA 670/DEL/2025 2016-2017 | [A] AMIT GUPTA
45 1 ITA 676/DEL/2025 2011-12 | {A] RAJPAL
| 16 | ITA 689/DEL/2025 2017-18 [A] DIGVIJAY CHEMICALS LIMITED
*47 ITA 703/DEL/2025 2015-20 [A] NAVEEN AGGARWAL
48 | ITA 704/DEL/2025 2019-20 | [A] MANAV MANCHANDA
49 ITA 705/DEL/2025 2016-17 [A] VARADA EXPORT
;00| TTA 707/DEL/2025 2017-18 | [A] LALIT MISHRA
51 | ITA 709/DEL/2025 2023-24 | [A] SOCIETY FOR CHILD DEVELOPMENT
52 ITA 710/DEL/2025 2016-17 [A] SHAHI EXPORTS PRIVATE LIMITED
53 ITA 726/DEL/2025 2018-19 [A] V CIVILNET INDIA PRIVATE LIMITED
54 ITA 728/DEL/2025 2017-18 [A] JASMINE KAUR BHATIA
55 | ITA 730/DEL/2025 2021-22 | [A] SPAN AIR PVT LTD
56 | ITA 732/DEL/2025 2017-18 | [A] V R PROCUREMENT CORPORATION PRIVATE LIMITED
57 ITA 738/DEL/2025 2020-21 [A] SUPERIOR METAL OVERSEAS
58 | ITA 740/DEL/2025 2014-15 [A] A2Z WASTE MANAGEMENT (MIRZAPUR) LIMITED
59 | ITA 741/DEL/2025 2014-15 | [A] A2Z WASTE MANAGEMENT {MIRZAPUR) LIMITED
T
Q gssistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 14-MAY-2025 (WEDNESDAY)

sri ( Appeal Number |Assmt. Year Assessee Name Remarks
1 1TA 1014/DEL/2021 2007-08 [A] RAMESHWARAM STEEL AND POWER PRIVATE LTD.
2 | ITA 1015/DEL/2021 2008-09 fA] RAMESHWARAM STEEL AND POWER PRIVATE LTD.
3 | ITA 2170/DEL/2022 2012-13 [A] BALBIR SINGH SAINI
4 | ITA 1177/DEL/2023 2013-14 [A] JALANDHAR AMRITSAR TOLLWAYS LTD
5 | ITA 1729/DEL/2024 2017-18 | [A] KAPOOR ABHUSHAN PALACE PVT. LTD.
6 | ITA 3200/DEL/2024 2017-18 [A] JETSAVE INDIA TOURS PRIVATE LIMITED
7 | ITA 3975/DELj2024 2010 [D] 3.T. BUILDERS PVT. LTD. ((E-FILE))
i 8 | ITA 3981/DEL/2024 2010 (D] KALAWATI BUILRDERS PVT. LTD. ((E-FILE))
| 9 | ITA 4007/DEL/2024 2017-18 [A] KANHIYA LAL GAUTAM
10 | ITA 5072/DEL/2024 2017-18 | [A] HARSHIT KOCHAR
11| ITA 985/DEL/2023 2015-16 L[IAI\}IJFI[L_\JDD)AL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION
! 2 | ITA 986/DEL/2023 2016-17 L[I/r\v\]IJTIé\g))AL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION
3| ITA 987/DEL/2023 2017-18 L[Iﬁl:]rli'g\lDD)AL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION
14 | ITA 2425/DEL/2023 2011-12 | [A} IRIS REAL ESTATE P. LTD. ((E-FILE))
15 | ITA 1183/DEL/2024 2021-22 [A] JAI SHANKAR MAHESHWARI ({£-FILE))
16 | 1TA 1453/DEL/2024 2017-18 | [A] TRAVEL FOOD SERVICES DELHI TERMINAL 3 PRIVATE LIMITED
;7 | ITA 1490/DEL/2024 | 2017-18 | [D] IMPERIAL EXPORTS ((=-FILE))
18 | ITA 1844/DEL/2024 | 2012-2013 | [A] VINOD MONGIA ({E-FILE})
5 | rsioeaos | zonsoo | INIORE SCHJOR U ST 7SSl AU JORAL, THROUSH
20 | ITA 744/DEL/2025 2018-19 [A] PRIME INTERGLOBE PRIVATE LIMITED
21 | ITA745/DEL/2025 2019-20 | [A] PRIME INTERGLOBE PRIVATE LIMITED
22 1 TTA 745/DEL/2025 2016-17 | [A] SADHNA SHARMA
23 ITA762/DEL/2025 2012-2013 | [A] SUKHWINDER SINGH
1{ 24 | ITA 768/DEL/2025 2021-22 [A] VISHAV NATH GOEL AND SONS HUF
o5 | ITA 770/DEL/2025 2018-19 | [A] AMIT KUMAR
| 26 | ITA 786/DEL/2025 2017-18 [A] DEVENDER SARNA
;27 L ITA 787/DEL/2025 2018-19 | [A] DEVENDER SARNA
j 8 i ITA 78%/DEL/2025 20242025 T{QEJSS:RI MAHAVIR AYURVEDIC RESEARCH INSTITUTE SOCIAL WELFARE
J: 29 | ITA 789/DEL/2025 | 2024-2025 T[&]J g,:RI MAHAVIR AYURVEDIC RESEARCH INSTITUTE SOCIAL WELFARE
730 ITA 790/DEL/2025 2024-25 [A] MAHARISHI DAYA NAND SIKHSHA SAMITI
51| ITA 793/DEL/2025 2025-26 J%XS]TAI\EEINDIA COUNCIL FOR HUMAN RIGHTS LIBERTIES AND SOCIAL
32} ITA796/DEL/2025 | 2016-2017 | {A] BIMAL KUMAR
| 33 | ITA797/DEL/2025 2017-18 [A] EBRO INDIA PRIVATE LIMITED
i 54 | ITA 799/DEL/2025 2015-16 | [A] INDRESH ARYA

70




CAUSE LIST OF C BENCH FOR 14-MAY-2025 (WEDNESDAY)

5rl Appeal Number |Assmt. Year Assessee Name Remarks
7-35 ITA 805/DEL/2025 2013-14 [A] ABHEY SINGH THROUGH LH ISHWAR SINGH
i 36 ITA 807/DEL/2025 2012-2013 | [A] DHARM PAL
37 | ITA 808/DEL/2025 NA [A] MATA MUNIYA DEVI EDUCATIONAL SOCIETY
i & | ITA 836/DEL/2025 2024-25 [A] RAHMANI FOUNDATION
‘ 39 ITA 837/DEL/2025 2014-15 [A] M/S MUKESH SINGLA & SONS HUF
-0 ITA 838/DEL/2025 2012-13 [A] SAROJ KHATRI
7~11 ITA 840/DEL/2025 2017-18 [A] JAGBIR SINGH
: 12 | TTA 864/DEL/2025 2017-18 | [A] AMJ ENTERPRISES
| i3 ITA 865/DEL/2025 2025-26 A} LORD SHIVA GAUSHALA SAMITI
4 ITA 866/DEL/2025 2025-26 [A] LORD SHIVA GAUSHALA SAMITI
/45— ITA 868/DEL/2025 2010-11 [A] PALIWAL EXPORTS PRIVATE LIMITED
7»16 ITA 872/DEL/2025 2011-12 [A] TRIBHAWAN
A k-
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[ 4 05-May-2025)
7




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 15-MAY-2025 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 98/DEL/2024 2020-21 [A] TECHNOSYS INTEGRATED SOLUTIONS PVT LTD

2 | ITA 394/DEL/2018 2012-13 | [A] HELIOS PHOTO VOLTAIC LTD.

3 ITA 3706/DEL/2018 2014-15 [A] HIM RESTAURENTS P.LTD

~»1 ITA 7556/DEL/2019 2011-12 [D] TARUN INTERNATIONAL LTD.

5 ITA 7638/DEL/2019 2015-16 [A] KARVY INNOTECH LTD

G | ITA 7639/DEL/2019 2016-17 | [A] KARVY INNOTECH LTD

7 i ITA 7853/DEL/2019 2015-16 | [D] KARVY INNOTECH LTD

3 ITA 7854/DEL/2019 2016-17 [D} KARVY INNOTECH LTD

9 ITA 821/DEL/2021 2015-16 [A] FAIZAN AHMAD

10 | ITA 871/DEL/2023 2016-17 [AT URBANIA SPACES PVT LTD

1 ITA 989/DEL/2024 2017-18 [A]V V TRANSPORT

~;2 ITA 2158/DEL/2024 2017-18 [A] KESHRAM

13 | ITA 3356/DEL/2024 2020-21 | [D] TECHNOSYS INTEGRATED SOLUTIONS PVT LTD

14 } ITA 4205/DEL/2024 2017-18 [A] KANCHAN CHOPRA

17 | ITA 7274/DEL/2018 2009-10 | [A] GIZA BUILDERS & DEVELOPERS PVT. LTD. (R/M)

18 | ITA 2607/DEL/2023 2011-12 [A] INDUS TOWERS LTD. ({(S/G))

19 | ITA 2805/DEL/2023 2011-12 [D] INDUS TOWERS LIMITED ((E-FILE))

20 | ITA 2015/DEL/2024 2016-17 | [D} INSULTECH INTERNATIONAL PVT. LTD. ({(E-FILE))

QAssistaf:%Eg‘-l?F.;r
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 19-MAY-2025 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 7055/DEL/2017 2014-15 | {A] JAG MOHAN

2 | ITA 4109/DEL/2018 2012-13 [A] KRISHAN KUMAR GOEL

3 | ITA 2334/DEL/2019 2013-14 | [D] KN INFRACON PVT LTD

4 | ITA 6866/DEL/2019 2014-15 [A] J.R, MODI ASSOCIATES LTD.

5 | ITA 7728/DEL/2019 2012-13 | [A] J.R. MODI ASSOCIATES LTD.

6 ITA 292/DEL/2021 2017-18 | [A] ISOE PRINTPACK INDUSTRIES PVT LTD

7 ITA 293/DEL/2021 2018-19 | [A] ISOE PRINTPACK INDUSTRIES PVT LTD

8 ITA 734/DEL/2021 2017-18 | [D] ISOE PRINTPACK INDUSTRIES PVT LTD

9 ITA 735/DEL/2021 2018-19 | [D] ISOE PRINTPACK INDUSTRIES PVT LTD

10 | ITA 2478/DEL/2023 2013-14 ) [D] SH. JOGINDER SINGH

11 | ITA 2479/DEL/2023 2014-15 | [D] JOGINDER SINGH

12 | ITA 2685/DEL/2023 | AY 2016-17 | [A] 1 R MODI ASSOCIATES LIMITED

13 | ITA 3013/DEL/2024 2018-19 [D] JAY SINGH SHIKSHAN SANSTHAN

14 | 1TA 3064/DEL/2024 | 2015-2016 | [A] KHEC (INDIA) PVT LTD

[A] JEKPL PRIVATE LIMITED (ERSTWHILE JUBILANT ENERGY (KHARSANG)
PVT LTD)

16 | ITA 3250/DEL/2024 2011-12 | [A] JEKPL PVT. LTD. (ERSTWHILE JUBILANT ENERGY (KHARSANG) PVT LTD)

15 | 1TA 3247/DEL/2024 2010-11

17 | 1TA 4744/DEL/2024 2016-17 | [A] INDIAN SUGAR EXIM CORPORATION LTD

I A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 20-MAY-2025 (TUESDAY)

Srl | Appeal Number Assmt, Year Assessee Name Remarks
l ITA 119/DEL/2015 2006-07 [A] VIRAMGAM MAHESANA PROJECTS LTD.
2 ITA 475/DEL/2016 2011-12 [A] M/S RAJU UPADHYAY
3 | ITA 4983/DEL/2018 2014-15 [A]JYOTI JAIN
4 ITA 1815/DEL/2020 2011-12 {A] ISH BUILDCON (P) LIMITED
5 ITA 2929/DEL/2022 2014-15 [A] KISHOR SEWKANI
-6 ITA 2930/DEL/2022 2015-16 | [A] KISHOR SEWKANI
7 | ITA 2177/DEL/2024 2018-19 [D] KDP INFRASTRUCTURE PVT. LTD
8 | ITA 2337/DEL/2024 2015-16 [D] IRIS PIONEER INFRAPROJECT PRIVATE LIMITED ((L-FILE))
79 ITA 2795/DEL/2024 2017-18 [A] KRN JEWELERS AND BULLION PRIVATE LIMITED
10 | ITA 3132/DEL/2024 2014-15 [D] ISRANI BUILDWELL PRIVATE LIMITED
Fll ITA 4209/DEL/2024 2017-18 | [D] JALCO FINANCIAL SERVICES PRIVATE LIMITED
12 | ITA 768/DEL/2024 2011-12 | [A]J M CHEMICAL CO. {(E-FILE))
‘3 ITA 769/DEL/2024 2012-13 [AT ] M CHEMICAL CO. ({(E-FILE))
4 | ITA 770/DEL/2024 2013-14 | [A]J M CHEMICAL CO {(E-FILE))
15 | ITA 787/DEL/2024 2014-15 [A]J M CHEMICAL CO. ((E-FILE})
16 | ITA 1400/DEL/2024 | 2017-2018 | [A] JAVI HOME PRIVATE LIMITED ({E-FILE))
17 | ITA 2046/DEL/2024 2015-16 | [A] INTERNATIONAL GREEN SCAPES LTD.
8 } ITA 2047/DEL/2024 2015-16 [A] INTERNATIONAL GREEN SCAPES LTD.
19 ! ITA 8223/DEL/2019 2013-14 [A] INTERNATIONAL LAND DEVELOPERS PVT LTD
20 | ITA 2455/DEL/2022 2015-16 [D] HEBE INFRASTRUCTURE PVT LTD

O'ﬂ{sistanﬁég“@t—r'a—r
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 21-MAY-2025 (WEDNESDAY)

Sri | Appeal Number |Assmt, Year Assessee Name Remarks
; l ITA 4090/DEL/2024 2018-19 [A] VIJAYA AHUJA
| 72 [TA 4011/DEL/2019 2011-12 [A] HARGOVIND JAIN
L 3 ITA 9450/DEL/2019 2015-16 {A] TECHPARK HOTELS PVT LTD
4 | ITA 1875/DEL/2020 1996-97 [A] KUBER FLORITECH LTD
| 5 | ITA 1876/DEL/2020 1997-98 | [A] KUBER FLORITECH LTD
j[}“(; ITA 1877/DEL/2020 1997-98 [A] KUBER FINANCE (I) LTD
| 7 ITA 3619/DEL/2023 2017-18 [A] JKG CONSTRUCTION PRIVATE LIMITED ((E-FILE))
] 8 ITA 4106/DEL/2024 2016-17 [A] VISHAL SINGHAL
S ITA 4129/DEL/2024 2014-15 [A] UNISON HOTELS PVT LTD.
{0 | ITA 4929/DEL/2024 2011-12 [A] JASBIR SINGH
i1 | ITA 4978/DEL/2024 2016-17 | [D] JAGRITT PLASTICS LIMITED
12 | ITA 4979/DEL/2024 2015-16 | (D] KIND BUILDING SOLUTIONS PRIVATE LIMITED
13 | ITA 2092/DEL/2024 2018-19 [A] JAGPAL {(E-FILE}))
14 | ITA 4626/DEL/2024 2011-12 (D] KAMALJEET SINGH DHILLON
15 | ITA 1685/DEL/2019 2015-16 [A] ROOTS DEVELOPERS PVT. LTD.
16 | ITA 1020/DEL/2024 | 2018-19 | [A] INDUS VALLEY PROMOTERS LTD ((E-FILE))
[ 17 | ITA 3280/DEL/2024 | AY 2021-22 | [A] INDUSLYNK TRAINING SERVICES PRIVATE LIMITED
( .
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 22-MAY-2025 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2241/DEL/2023 2021-22 | [A] VIKAS JOSHI
2 ITA 1935/DEL/2024 2014-15 [A] KUBER PLANTERS LIMITED ((E-FILE);
{ 3 | ITA 1936/DEL/2024 2015-16 {A] KUBER PLANTERS LIMITED ((E-FILE))
)-4 ITA 1937/DEL/2024 2016-17 | {A] KUBER PLANTERS LIMITED ((E-FILE))
5 ITA 1938/DEL/2024 2017-18 [A] KUBER PLANTERS LIMITED ((E-FILE})
6 | ITA 1939/DEL/2024 2018-19 | [A] KUBER PLANTERS LIMITED ((E-FILE))
7 | ITA 9319/DEL/2019 2010-11 | [D] KAASHVI INDUSTRIES
8 | ITA 2906/DEL/2023 2018-19 [A] JPMC HOSPITAL AND PATH LAB
9 | ITA 2907/DEL/2023 2019-20 [A] IPMC HOSPITAL AND PATH LAB
10 | ITA 2966/DEL/2024 2011-12 {A] INTERNATIONAL INSTITUTE OF TELECOM TECHNOLOGY
11 | ITA 7377/DEL/2018 2013-14 | [A] JANAK CRANE PVT. LTD.
12 | ITA 7378/DEL/2018 2014-15 | [A] JANAK CRANE PVT. LTD.
13 | ITA 7977/DEL/2018 2013-14 [D] JANAK CRANE P.LTD
t4 | ITA 7978/DEL/2018 2014-15 [D] JANAK CRANE P.LTD
15 | ITA 1835/DEL/2023 2017-18 | [A] JATIN ARORA
16 | ITA 2039/DEL/2024 2017-18 (D] JURASSIC REFINERS AND JEWELS PVT LTD ({E-FILE)?
17 | TTA 3108/DEL/2024 2013-14 {D] INDIABULLS REAL ESTATE LIMITED
18 | ITA 4046/DEL/2024 2014-15 | {D] INDRAJ
19 | ITA 4047/DEL/2024 2015-16 (D] INDRAJ
20 | ITA 4048/DEL/2024 2016-17 [D] INDRA)
‘.!) ITA 4066/DEL/2024 2017-18 [A] KULBHUSHAN SAHTANI
22 | 1TA 4172/DEL/2024 | 2013-2014 | [A] KULDEEP KUMAR
Ly —05-May-2025|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 13-MAY-2025 (TUESDAY)

Sr Appeal Number jAssmt. Year Assessee Name Remarks
| IT(IT)A 2022-23 [A] INTERNATIONAL CENTER FOR LIVING AQUATIC RESOURCES
1090/DEL/2025 MANAGEMENT (S/G)

2 | ITA 1220/DEL/2024 | 2018-201S | [A] YOUCLOUD DMCC {INTL. TAXATION (E-FILING )}

3 ITA 1463/DEL/2024 2018-19 [A] HARKESH ARORA (INTL. TAXATION)

4 ITA 1916/DEL/2023 2020-21 [A] HYOSUNG CORPORATION (INTL, TAXATION)

5 | ITA 2151/DEL/2023 2020-21 [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION)

6 | ITA 2205/DEL/2024 2016-17 [A] LL GLOBAL INC. (INTL. TAXATION)

7 ITA 2206/DEL/2024 2017-18 [A] LL GLOBAL, INC (INTL. TAXATION)

3 ITA 2367/DEL/2022 2017-18 [A] HONDA TRADING ASIA COMPANY LIMITED (INTL. TAXATION)

9 ITA 2368/DEL/2022 2018-19 {A] HONDA TRADING ASIA COMPANY LIMITED (INTL, TAXATION)
10 | ITA 2461/DEL/2024 | 2015-2016 | [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION (E-FILING))
11 | ITA 2462/DEL/2024 | 2016-2017 | [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION E-FILING))
12 | ITA 2463/DEL/2024 | 2017-2018 | [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION (E-FILING)}
13 | I1TA 342/DEL/2023 2016-17 [A] MOHAMMED AHSAN ALI KHAN (INTL. TAXATION})

14 ITA 343/DEL/2023 2016-17 [A] MOHHAMAD WAJAHAT ALI KHAN (INTL. TAXATION)

15 | ITA 344/DEL/2023 2017-18 [A] MOHHAMAD WAJAHAT ALT KHAN {INTL. TAXATION)

16 | ITA 580/DEL/2025 | 2019-2020 | [A] APSARA OSWAL

7 | ey | a1y |8 ODORE DEA T, [ KON 5 TODR ONE OB
5 | maseoeuzois | 201310 |(A]IODONE D0 LTED (CESHOR OF VOORFONE B
19 | ITA 8972/DEL/2019 | 2014-15 | ) VODAFONE IDEA LIMITED (SUCCESSOR OF VODAFONE MOBILE

SERVICES LTD.) {INTL. TAYATION)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 14-MAY-2025 (WEDNESDAY)

Srl Appeal Number |Assmt, Year Assessee Name Remarks

1 CO 31/DEL/2016 2011-12 [A] GYNIA HOLDING LTD. (INTL. TAXATION)

28]

CO 32/DEL/2016 2010-11 [A] BENNETT WILLIAMSON ENGINEERS LTD. (INTL. TAXATION)

3 CO 339/DEL/2015 2009-10 | [A] FOCUSOIL INC, (INTL. TAXATION)

4 CO 342/DEL/2015 2010-11 | [A] GYNIA HOLDING LTD. (INTL. TAXATION)

(2]

CO 343/DEL/2015 -2009-10 [A] GYNIA HOLDING LTD. (INTL. TAXATION)

(o

CO 349/DEL/2015 2007-08 [A] NEWBURY HOLDING LTD. (INTL. TAXATION)

7 CO 350/DEL/2015 2008-09 | [A] NEWBURY HOLDING LTD. (INTL. TAXATION)

8 CO 390/DEL/2015 2009-10 ) [A] GAINWAY HOLDINGS LTD. {INTL. TAXATION)

9 CO 391/DEL/2015 2011-12 | [A] BENNETT WILLIAMSON ENGINEERS LTD. (INTL. TAXATION)

20| CO473/DEL/2015 | 2010-11 | [A] EICR (CYPRUS) LTD. (INTL. TAXATIOHN)

11 CO 474/DEL/2015 2011-12 [A] EICR (CYPRUS) LTD. (INTL. TAXATION}

- . [A] FIBERHOME TELECOMMUNICATION TECHNOLOGIES CO LTD (INTL.
12 | ITA 1752/DEL/2024 2018-19 TAXATION (E- FILING ))

13 | ITA 2898/DEL/2023 2021-22 _[[:)](:Tlsgﬁ;lOME TELECOMMUNICATION TECHNOLOGIES CO. LTD. (INTL.

14 | 1TA 3207/DEL/2023 2021-22 | [A] PANAYA LIMITED (INTL. TAXATION)

15 | ITA 3601/DEL/2023 2021-22 | [A] SPLENDOUR MARINE PTE LTD. (INTL. TAXATION (E-FILLING))

16 | ITA 3602/DEL/2023 2021-22 | [A] SPLENDOUR MARINE TRADING FZE (INTL. TAXATION (E-FILLING))

i7 | ITA 3911/DEL/2015 2009-10 | [D] FOCUSOIL INC. (INTL. TAXATION)

18 | ITA 3914/DEL/2015 2009-10 {D] GYNIA HOLDING LTD. (INTL. TAXATION)

i9 | ITA 3915/DEL/2015 2010-11 [D] GYNIA HOLDING LTD. (INTL. TAXATION)

20 [ ITA 3916/DEL/2015 2011-12 | [D] GYNIA HOLDING LTD. (INTL. TAXATION)

21 | TTA4007/DEL/2015 2009-10 | [D] GAINWAY HOLDINGS LTD. (INTL. TAXATION)

22 | ITA 4055/DEL/2015 2010-11 | [D] BENNETT WILLIAMSON ENGINEERS LTD. (INTL. TAXATION)

23 | 1TA 4056/DEL/2015 2011-12 [D] BENNETT WILLIAMSON ENGINEERS LTD. (INTL. TAXATION)

24 | ITA 5332/DEL/2015 | 2010-11 | [D] EICR (CYPRUS) LTD. (INTL. TAXATION)

25 | ITA 5333/DEL/2015 | 2011-12 | [D] EICR (CYPRUS) LTD. (INTL. TAXATION)

26 | ITA 5334/DEL/2015 2007-08 | [D] NEWBURY HOLDING LTD. (INTL. TAXATION)

27 1 1TA 5335/DEL/2015 2008-09 | {D] NEWBURY HOLDING LTD. (INTL. TAXATION)

28 | ITA 685/DEL/2023 2020-21 [A] ALUMINIUM PECHINEY (INTL. TAXATION)

29 t ITA 700/DEL/2022 2018-19 [A] ALUMINIUM PECHINEY (INTL. TAXATION)

l%istant Regi?ﬁarr
3

05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 15-MAY-2025 (THURSDAY)
|
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
{ | ITA 159/DEL/2023 2013-14 | [A] NEHA SETH (INTL. TAXATION)
2 | ITA 1629/DEL/2023 2019-20 | [A] FLOWSERVE US INC (INTL. TAXATION)
3 3 ITA 3562/DEL/2023 | AY 2021-22 | [A] CODAGENIX INC. (INTL. TAXATION (E-FILLING))
4 | I1TA 3701/DEL/2023 2021-22 | [A] FIREEYE IRELAND LIMITED (INTL. TAXATION (E-FILLING))
S | 1TA 3903/DEL/2023 2021-22 [A] DIEBOLD NIXDORF SOFTWARE CV (INTL. TAXATION £- ( FILING })
5 ITA 3922/DEL/2023 2021-22 [A] FANS A.S. (INTL. TAXATION (E-FILING ))
‘ 7 | 1TA5316/DEL/2024 2021-22 [A] COCA-COLA INDIA INC. - INDIA BRANCH OFFICE
8 | 1TA 5465/DEL/2024 2021-22 [A] UNDER ARMOUR INDIA TRADING PRIVATE LIMITED
9 | ITA 5519/DEL/2024 2015-16 [A] DHARAMPAL SATYAPAL LTD.
10 | ITA 639/DEL/2023 2016-17 | [A] TRACTEBEL ENGINEERING GMBH (INTL. TAXATION)
i1 | ITA 640/DEL/2023 2015-16 ) [A] TRACTEBEL ENGINEERING GMBH (INTL. TAXATION)
"'!2 ITA 825/DEL/2023 2020-21 | [A] FIREEYE IRELAND LIMITED (INTL. TAXATION)
C)A/ssistz-znt Registran

J& 05-May-2025
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 19-MAY-2025 (MONDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
t | ITA 1130/DEL/2023 2015-16 | [A] EVEREST GLOBAL INC. (INTL, TAXATION}
2 ITA 1131/DEL/2023 2016-17 [A] EVEREST GLOBAL INC. (INTL. TAXATION)
3 | ITA1132/DEL/2023 2017-18 {A] EVEREST GLOBAL INC, (INTL. TAXATION)
% 4 [TA 1133/DEL/2023 2018-19 {A] EVEREST GLOBAL INC (INTL. TAXATHIN)
) 5 [TA 1134/DEL/2023 2019-20 [A] EVEREST GLOBAL INC. (INTL, TAXATIGN?
G ITA 1135/DEL/2023 2020-21 [A] EVEREST GLOBAL INC. (INTL. TAXATIOM)
A 7 ITA 1265/DEL/2023 2017-18 [D] EVEREST GLOBAL INC. (TNTL. TAXATION)
suTﬂx 1270/DEL/2023 2018-19 [D] EVEREST GLOBAL INC. (IWNT1L. TAXAT O
'[—A Y ITA 1271/DEL/2023 2019-20 {D] EVEREST GLOBAL INC. (INTL. TAXAT.01};
10 | ITA 1272/DEL/2023 | 2020-21 | [D] EVEREST GLOBAL INC. (INTL.. TAXATION)
11} ITA 3561/DEL/2023 2021-22 ) [A] AVL LIST GMBH (IrTL TAXATION {(E-FILLING))
t2 4 ITA3741/DEL/2023 2021-22 [A] LUMMUS TECHNOLOGY HEAT TRANSFER B.V ((E-FILLING))
: | ITA 974/DEL/2025 2018-19 [A] SUZUKI MOTOR CORPORATION (F/H}
“;4 ITA 975/DEL/2025 2022-23 [A] SUZUKI MOTOR CORPORATION (E/H;
i 5 SA 93/DEL/2025 2018-19 {AT SUZUKI MOTOR CORPORATION {(E/ti}
l 6 SA 94/DEL/2025 2022-23 [A] SUZUKI MOTOR CORPORATION (E/H}
g 589;/T£()IE1L)/A.\202 , | AY2021-22 | [A] LUCY ELECTRIC (EMS) LIMITED
] 589;/T[<71ETL)/2024 2021-22 [A] HYUNDAI ROTEM COMPANY- INDIAN PROJECT OFFICES
*9 | ITA 5587/DEL/2024 2021-22 [A] CERAGON NETWORKS LIMITED
?O‘ 1T~ SB10/DEL/2024 2016-17 [A] DINESH LOKNATH POOJARY
/"l ITA 5887/DEL/2024 2021-22 [A] LF LOGISTICS (INDIA) PRIVATE LIMITED
O Assistant Re'yfsf’krﬁi}
L .. 05-May-2025|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 20-MAY-2025 (TUESDAY)

Srl Appeal Number |Assmt, Year Assessee Name Remarks
—1 ITA 1548/DEL/2023 2020-21 [A] A.T. KEARNEY INC, {INTL. TAXATION:
2 ITA 1696/DEL/2022 2018-19 [A] SABRE MARKETING NEDERLAND, BV. (iNTL. TAXATION)
3 ITA 1697/DEL/2022 2015-20 [A] SABRE MARKETING NEDERLAND,BV. (INTL. TAXATION)
4 ITA 2207/DEL/2022 2019-20 [A] A.T.KEARNEY INC. (INTL. TAXATION)
5 | ITA 2856/DEL/2022 2017-18 [D] RAYTHEON COMPANY (INTL. TAXATION)
O ITA 381/DEL/2021 2017-18 [A] SABRE MARKETING NEDERLAND, BV {INTL. TAXATION)
7 ITA 410/DEL/2019 2015-16 [A] SABRE MARKETING NEDERLAND, BV {INTL. TAXATICH)
3 1T/ 5302/DEL/2018 2013-14 {D] GURPREET SINGH DHILLON (iNTL. TAXATION)
4 ITA 5318/DEL/2018 2013-14 [A] GURPREET SINGH DHILLON (INTL. TAXATION)
—10 ITA 5966/DEL/2024 2015-16 | [A] AKSHAY JAIN
i 11 | ITA 6004/DEL/2024 2021-22 [A] MUFG BANK LTD
12 | 1ITA 6152/DEL/2024 2012-13 [A] KISAN INTERNATIONAL TRADING FZE
13| ITA 6157/DEL/2024 2021-22 [A] CONTINENTAL ENGINEERING CORPORATION
- 4| 1T 7534/DEL/2019 2016-17 [A] SABRE MARKETING NEDERLAND, BV [INTL. TAXATION)
%ssist%
o 05-May-2025

[



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 21-MAY-2025 (WEDNESDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks

1 ITA 1191/DEL/2025 2022-23 [A] SAIC MOTOR CORPORATION LTD (S/G)

2 | ITA 1783/DEL/2024 | 2017-18 | [A] RAVI KUMAR (ITL. TAXATION)

. ) [A] AMPHENOL FCI ASIA PTE LTD. (FORMERLY KNOWN AS FCI ASIA PTE.
3 | ITA 1851/DEL/2022 2018-19 LTD.) (INTL. TAXATION)

4 | 1TA 1852/DEL/2022 2019-20 (Eﬁ}rﬁMTP/\H%E\Nr?OLpT)CI ASIA PTE LTD (FORMERLY KNOW AS FCI ASIA PTE LTD)

5 | ITA 2867/DEL/2024 2012-13 ([;:?aszGI;\: AND COMPANY INDIA PRIVATE LTD. (INTL. TAXATION (E-

6 | ITA 2868/DEL/2024 2013-14 (E[fl]lii\zl)}\; AND COMPANY INDIA PRIVATE LTD. (INTL. TAXATION (E-

JINTL. TAXS =
7 ITA 2869/DEL/2024 2014-15 ([,%]IBNP(\})[\; AND COMPANY INDIA PRIVATE LTD. (INTL. TAXATION (E
- 3

3 | 1TA 3002/DEL/2023 2021-22 [A] AMPHENOL FCI ASIA PTE LTD ((E-FILLING}}

J 9 ITA 3006/DEL/2023 2021-22 [A] FLUOR DANIEL ASIA INC (E- ( FILING )

10 | ITA 3851/DEL/2023 2021-22 | [A] HUAWEI TECHNOLOGIES CO. LTD ((E-FILLING))

11 | ITA 786/DEL/2023 2020-21 [A] FLUOR DANIEL ASIA INC. (INTL. TAXATION)

12 ITA 814/DEL/2023 2020-21 [A] AMPHENOL FCI ASIA PTE LTD (INTL. TAXATION)

= .5
%ssistaﬁfﬂéﬁst?r

05-May-2025|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 22-MAY-2025 (THURSDAY)
ESrl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1603/DEL/2025 2018-19 | [A] SRI LANKA CRICKET
2 | ITA 1837/DEL/2022 2019-20 | [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
3 ITA 1984/DEL/2014 2009-10 [A] M/S. MOTOROLA SOLUTIONS INC (INTL. TAXATION)
4 1 ITA 1986/DEL/2020 2016-17 | [A] MOTOROLA SOLUTIONS INC
7 5 | ITA 1987/DEL/2020 2017-18 | [A] MOTOROLA SOLUTIONS INC
6 | ITA 2017/DEL/2017 2012-13 [A] M/S. MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
7 | ITA 2673/DEL/2015 2010-11 | [A) M/S. MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
8 ITA 374/DEL/2016 2011-12 [A] M/S MOTOROLA SOLUTIONS INC. (INTL, TAXATION)
—79 ITA 4031/DEL/2018 2002-03 [D] MOTOROLA SOLUTIONS INC, (INTL. TAXATION)
10} 1TA 4032/DEL/2018 2003-04 [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
11 | 1TA 4033/DEL/2018 2004-05 {D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
\’ 12 | ITA 4034/DEL/2018 2005-06 | [D] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
7l3 ITA 4314/DEL/2018 __2002-03 [A] MOTOROLA SOLUTIONS INC, (INTL. TAXATION)
i 14 ) ITA 4315/DEL/2018 2003-04 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
\ 15 | ITA 4316/DEL/2018 2004-05 | [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
;V 6 | ITA4317/DEL/2018 2005-06 [A] MOTOROLA SOLUTIONS INC. (INTL. TAXATION)
A 7 1A 46/DEL/2019 2014-15 [A] MOTOROLA SOLUTIONS INC. {INTL. TAXATION)
» 18 | ITA 5342/DEL/2010 2006-07 [A] M/S. MOTOROLA INC. (OLD APPEAL/TOP PRIORITY)
| 19 | ITA 5670/DEL/2011 2007-08 | [A] MOTOROLA SOLUTIONS INC. {INTL. TAXATICON)
20 ITA 600/DEL/2022 2018-19 [A] MOTOROLA SOLUTIONS INC. (INTL. TAKATION)
1| ITA 6325/DEL/2012 2008-09 {A] MOTOROLA SOLUTIONS INC (INTL. TAXATION;
7..’2 ITA 7749/DEL/2017 _5013—14 [A] MOTORQLA SOLUTIONS INC. (INTL. TAXATIUN)
23 SA 231/DEL/2025 2018-19 [A] SRI LANKA CRICKET
Q/Assista?}é%an
L i 05-May-2025]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 13-MAY-2025 (TUESDAY)

'llr! b Appeal Number |Assmt. Year Assessee Name Remarks
7 L LlTA 1639/DEL/2016 2008-09 (D] M/S. OIL & NATURAL GAS CORPORATION LTD.
2 1TA 3207/DEL/2017 2010-11 [A] OIL AND NATURAL GAS CORPQRATION LTD.
: 3 | ITA 7754/DEL/2017 2011-12 [D] OIL & NATURAL GAS CORPORATION LTD.
) 1 ITA 92/DEL/2018 2011-12 [A] OIL AND NATURAL GAS CORPORATION LTD.
‘ 5 ITA 2294/DEL/2019 2012-13 [A] OIL AND NATURAL GAS CORPORATION LTD.
« g ITA 2809/DEL/2019 2012-13 [D] OIL AND NATURAL GAS CORPORATION LTD.
ii 7 ITA 3308/DEL/2019 2011-12 [A] ORIENT CRAFTS LTD.
‘\[ 3 CO 111/DEL/2019 2010-11 [A] ORIENT CRAFT LTD.
}}V 3 | 1TA 3309/DEL/2019 2012-13 [A] ORIENT CRAFT LTD,
,:QO L ITA 5034/DEL/2019 2010-11 | [D] ORIENT CRAFT LTD.
)L "1 | ITA 5035/DEL/2019 2011-12 [D] ORIENT CRAFT LTD.
‘ 12 | ITA 5036/DEL/2019 2012-13 [D] ORIENT CRAFT LTD.
E '3 ITA 775/DEL/2022 2017-18 [AT ORIENT CRAFT LTD.
] 4 | ITA 2417/DEL/2022 2016-17 [D] NUTAN GROWTH FUND PVT LTD
i | 25 | ITA 2418/DEL/2022 2016-17 | [D] AMAN GROWTH FUND PVT LTD
?77176 ITA 611/DEL/2023 2018-19 [D] LOTUS HERBALS COLOUR COSMETICS
: 17 1TA 1244/DEL/2023 2019-20 [D] LOTUS HERBALS COLOUR COSMETICS
‘ 8| ITA 1396/DEL/2023 2016-17 [D] N V HOLDING (INDIA) P.LTYD
;7 19 | ITA 1817/DEL/2023 2012-13 [A] TRIUMPH HOSPITALITY & MANAGEMENT SERVICES PVT. LTD.
'".’0 1TA 2022/DEL/2024 2014-15 [D] TREHAN INFRABUILD PRIVATE LIMITED
| -.7] ITA 3193/DEL /2024 2021-22 [A] MEENU GUPTA (E.FILE)
“ 2 | 1TA 3428/DEL/2024 2014-15 [D] MAHAVIR SINGHAL
j [TA 4212/DEL/2024 2017-18 [A] MANOJ KUMAR VERMA
" 7.44 ITA 4679/DEL/2024 2017-18 (D] MOHD SULTAN
; 25 | ITA 4883/DEL/2024 2016-17 [A] MEHINDER SHARMA
: 26 | ITA 5189/DEL/2024 2017-18 D] SH. MANMOHINDER PAL SINGH
: ‘71 ITA 920/DEL/2025 2017-18 [A] VIVEK KUMAR DHAND
| 8 | ITA 922/DEL/2025 2017-2018 | [A] NIDHI AGGARWAL
/9 ITA 923/DEL/2025 2014-2015 | [A] MANOHAR FILAMENTS P LTD
0 ITA 930/DEL/2025 2025-26 [A] VIRASAT
i ’ 1 ITA 931/DEL/2025 2017-18 [A] ANITA
] 2 ITA932/DEL/2025 2014-15 | [A] JAIN TEXTILE INDUSTRIES
33 ITA 958/'DEL/2025 2017-18 [A] GURPREET SINGH BHATIA
A 4 ITA 959/DEL/2025 2019-20 [A] VIVEK KUMAR DHAND
5 5 ITA 960/DEL/2025 2020-21 [A] VIVEK KUMAR DHAND

e7 e




CAUSE LIST OF E BENCH FOR 13-MAY-2025 (TUESDAY)

Appeal Number |Assmt. Year Assessee Name Remarks
36 | ITA 982/DEL/2025 2014-15 [A] RAM RATAN HOODA
) 37 | TTA 992/DEL/2025 2025-26 [A] YOUTH UNITED FOR VISION AND ACTION (YUVA)
38 | ITA 993/DEL/2025 2025-26 [A] YOUTH UNITED FOR VISION AND ACTION (YUVA)
1 29 | ITA 1003/DEL/2025 2021-22 [A] PENINSULA DATA SECURE PVT LTD
_~'r0 ITA 1004/DEL/2025 2022-23 [A] GAURAV DYE HOUSE
741 ITA 1005/DEL/2025 | 2021-2022 | [A] MOBITECH CREATIONS PRIVATE LIMITED
k 42 1 1TA 1021/DEL/2025 | 2025-2026 | [A] OMKAR GADI FOUNDATION
{13 | ITA 1092/DEL/2025 2024-25 [A] VIDYA VISTAR RASHTRIY TRUST
; 4| ITA 1106/DEL/2025 2013-14 [A] YAMUNA BUILDERS PRIVATE LIMITED
rlS ITA 1110/DEL/2025 2013-14 [A] CHANNEL NINE ENTERTAINMENT LIMITED
772‘16 ITA 1112/DEL/2025 2016-17 | [A] BHUSHAN GUPTA
V 47 | ITA 1113/DEL/2025 2017-18 [A] BHUSHAN GUPTA
4{_§8 ITA 878/DEL/2025 2025-26 [A] NEW SOCIO ECONOMIC RESEARCH AND DEVELOPMENT
‘[ ‘69* ITA 879/DEL/2025 2025-26 [A] NEW SOCIO ECONOMIC RESEARCH AND DEVELOPMENT
f{ 50 | ITA 885/DEL/2025 2025-26 [A] CHILD OLD BLIND HOME WELFARE SOCIETY
51 | [ITA 886/DEL/2025 2025-26 | [A] CHILD OLD BLIND HOME WELFARE SOCIETY
}_52 ITA B87/DEL/2025 2012-13 [A] HARISH CHANDER DAGAR
3 ITA 919/DEL/2025 2016-17 (A] VIVEK KUMAR DHAND
g

 Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 14-MAY-2025 (WEDNESDAY)

srl ] Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 1108/DEL/2019 2014-15 [A] IMPRESS ESTATES PVT LTD.

P 21 ITA 2047/DEL/2019 2014-15 | [D] IMPRESS ESTATES PVT LTD.

3| ITA 2043/DEL/2019 2009-10 [D] IMPRESS ESTATES PVT LTD.

14 ) ITA 1103/DEL/2019 2009-10 | [A] IMPRESS ESTATES PVT LTD.

S | ITA 1104/DEL/2019 2010-11 | [A] IMPRESS ESTATES PVT LTD.

6 | ITA 1105/DEL/2019 2011-12 | [A] IMPRESS ESTATES PVT LTD.

7 1 ITA L10G/DEL/2019 2012-13 | [A] IMPRESS ESTATES PVT LTD.

3 | 1TA 1102/DEL/2019 2008-09 [A] IMPRESS ESTATES PVT LTD.

3 | 1T/ 1107/DEL/2019 2013-14 | [A] IMPRESS ESTATES PVT LTD.

10 | 1TA 1728/DEL/2019 2008-09 | [A] MOHD. SHAHNAWAZ

[ t1 | ITA 1729/DEL/2019 2009-10 | [A] MOHD. SHAHNAWAZ
)
!

C12 | 1TA 173C/DEL/2019 2010-11 [A] MOHD. SHAHNAWAZ

31 1A 1731/DEL/2019 2011-12 [A] MOHD. SHAHNAWAZ

i4 | ITA 1733/DEL/2019 2013-14 [A] MOHD, SHAHNAWAZ

15 1 ITA 1732/DEL/2019 2012-13 | [A] MOHD. SHAHNAWAZ

6 | ITA 1836/DEL/2019 2008-09 | [A] MOIN AKHTAR QURESHI

27 | [TA 1837/DEL/2019 2009-10 [A] MOIN AKHTAR QURESHI

.8 | 1TA 1838/DEL/2019 2010-11 [A] MOIN AKHTAR QURESHI

‘9 | ITA 1839/DEL/2019 2011-12 | [A] MOIN AKHTAR QURESHI

20 | ITA 1840/DEL/2019 2012-13 | [A] MOIN AKHTAR QURESHI

21 ITA 1841/DEL/2019 2013-14 | [A] MOIN AKHTAR QURESHI

22 | 1TA 1842/DEL/2019 2014-15 | [A] MOIN AKHTAR QURESHI

23 | ITA 1877/DEL/2019 2008-09 | [D]) MOHD. SHAHNAWAZ

24 1 ITA 1878/DEL/2019 2009-10 {D] MOHD. SHAHNAWAZ

L5 | ITA 1879/DEL/2019 2010-11 [D] MOHD. SHAHNAWAZ

26 ] ITA 1734/DEL/2019 2014-15 | [A] MOHD. SHAHNAWAZ

27 | ITA 1881/DEL/2019 2012-13 | [D] MOHD. SHAHNAWAZ

28 1 ITA 1882/DEL/2019 2013-14 [D] MOHD. SHAHNAWAZ

A9 1 1T 1883/DEL/2019 2014-15 [D] MOHD. SHAHNAWAZ

0] ITA 1880/DEL/2015 2011-12 [D] MOHD. SHAHNAWAZ

31 | ITA 2144/DEL/2019 2008-09 | [D) MOIN AKHTAR QURESHI

32 ) ITA 2145/DEL/2019 2009-10 | [D] MOIN AKHTAR QURESHI

33 | 1TA 2146/DEL/2019 2010-11 | [D] MOIN AKHTAR QURESHI

34 | 1TA 2147/DEL/2019 2011-12 | [D] MOIN AKHTAR QURESHI

55 | ITA 2148/DEL/2019 2012-13 [D] MOIN AKHTAR QURESHI




CAUSE LIST OF E BENCH FOR 14-MAY-2025 (WEDNESDAY)

Appeal Number |Assmt, Year Assessee Name Remarks

ITA 2149/DEL/2019 2013-14 | [D] MOIN AKHTAR QURESHI

ITA 2150/DEL/2019 2014-15 | [D] MOIN AKHTAR QURESHI

ITA 2412/DEL/2019 2011-12 | [A] NASREEN MOIN QURESHI

ITA 2413/DEL/2019 2012-13 [A] NASREEN MOIN QURESHI

ITA 2944/DEL/2019 2008-09 | [D]} NASREEN MOIN QURESHI

[TA 2945/DEL/2019 2009-10 | [D] NASREEN MOIN QURESHI

[TA 2946/DEL/2019 2011-12 [D] NASREEN MOIN QURESHI

[TA 2947/DEL/2019 2012-13 | [D] NASREEN MOIN QURESHI

» 1 ITA 7034/DEL/2019 2009-10 [A] MOIN AKHTAR QURESHI

ITA 7035/DEL/2019 2010-11 | [A] MOIN AKHTAR QURESHI

iTA 7036/DEL/2019 2012-13 [A] MOIN AKHTAR QURESHI

ITA 7037/DEL/ 2019 2011-12 [A] MOIN AKHTAR QURESHI

ITA 7038/DEL/2019 2013-14 | [A] MOIN AKHTAR QURESHI

ITA 7039/DEL/2019 2014-15 [A] MOIN AKHTAR QURESHI

ITA 1118/DEL/2025 2015-16 [A] RAVINDER KAUR BHASIN

ITA 1123/DEL/2025 2018-19 [A] SUNIL AMBALAVELIL RAJU

ITA 1128/DEL/2025 2017-18 | [A] VIVEK CHOPRA

ITA 1131/DEL/2025 2015-16 | [A] PRITAM KUMAR

ITA 122C/DEL/2025 | 2024-2025 | [A] PATH SANJIVANI CHARITABLE TRUST

ITA 1222/DEL/2025 | 2024-2025 | [A] PATH SANJIVANI CHARITABLE TRUST

ITA 1225/DEL/2025 | 2024-2025 | [A] SUSMIT FOUNDATION

E [TA 1228/DEL/2025 | 2024-2025 | [A] SUSMIT FOUNDATION

ITA 1229/DEL/2025 2013-14 | [A] AMAR SINGH

ITA 1233/DEL/2025 2017-18 | (A] NASIRUDDIN

ITA 1237/DEL/2025 2015-16 [A] VIDVATA INTERVIEW MAKERS PVT LTD

QAssistant Registrar]
' 05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 15-MAY-2025 (THURSDAY)

Srl Appeal Number !Assmt, Year Assessee Name Remarks
h1 ITA 3895/DEL/2013 2009-10 | [D] M/S. MEERUT ROLLER FLOUR MILLS (P) LTD. (260-A (R/M))
2 ITA 2187/DEL/2017 2009-10 [A] MEERUT ROLLER FLOUR MILLS PVT. LTD. {i1/M}
3 ITA 402/DEL/2015 2011-12 [A] M/S. M A PROJECTS PVT. LTD.
1 ITA 2871/DEL/2016 2010-11 | [D] M/S METRO ORTEM LTD.
i 5 ITA 3177/DEL/2016 2010-11 [A] M/S. METRO ORTEM LTD.
5 ITA 1423/DEL/2018 2014-15 [A] OPELINA FINANCE AND INVESTMENT LTD.
7 i-—l;;\ 1011/DEL/‘26;3- 2014-15 | [A] PANDIT REALTOR P.LTD
“ 874 ITA 1513/DEL/2019 2013-14 [A] MOHIT GARG
‘49 ITA 4775/DEL/2019 2010-11 [A] THE DISTRICT MAGISTRATE (R/M)
10 [TA 662/DEL/2022 2015-16 [A] OLYMPUS GLOBAL STOCKS PRIVATE LTD.
i‘ ';1 ITA 1014/DEL/2022 2017-18 [A] MEDSAVE HEALTH INSURANCE TPA LIMITED (R/M)
12 | 1TA 1015/DEL/2022 2018-19 | [A] MEDSAVE HEALTH INSURANCE TPA LIMITED (K/M)
13 | ITA 1016/DEL/2022 2019-20 [A] MEDSAVE HEALTH INSURANCE TPA LIMITED (R/M)
41 1ITA 1027/DEL/2022 2013-14 {A] MEDSAVE HEALTH INSURANCE TPA LIMITED (R/M)
15 ] ITA 1028/DEL/2022 2014-15 [A] MEDSAVE HEALTH INSURANCE TPA LIMITED (R/M)
26 | ITA 2576/DEL/2023 2013-14 [A] MOHIT GARG ({z-FILEING))
417 ITA 3778/DEL/2023 2020-21 [A] ANCA INTERNATIONAL LLP (E-FILED)
18 | ITA 3779/DEL/2023 2021-22 [A] ANCA INTERNATIONAL LLP
19 ] 1TA 3780/DEL/2023 2022-23 {A] ANCA INTERNATIONAL LLP
i 7.' 0 | ITA 4120/DEL/2024 2015-16 {A] NAVNEET DAWAR
-AZI 1TA 4424/DEL/2024 2015-16 [A] NAVNEET DAWAR
22 | ITA 5043/DEL/2024 2015 [D] NAVNEET DAWAR
/m’fﬁistanf'REg—/‘s‘tTa;r
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 19-MAY-2025 (MONDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
| 5 4%25/)9005 011'70.‘1"28_2,;“’ (D] O.P. CHANANA ((OLD MATTER/TOP PRIRORITY))
2 |IT(SS)A 65/DEL/2005 01170‘1*2839“ [A] O.P. CHANANA {(OLD MATTER/TOP PRIRORITY))
3 | ITA 1579/DEL/2022 | 2013-14 | [A] DALIP JINDAL
4 ITA 158C/DEL/2022 2014-15 [A] DALIP JINDAL
5 | ITA 1581/DEL/2022 | 2015-16 | [A] DALIP JINDAL
6 | ITA 1582/DEL/2022 | 2016-17 | [A] DALIP JINDAL
7 | 1A 1583/DEL/2022 | 2014-15 | [A] FAQIR CHAND DALIP KUMAR
§ | ITA 1584/DEL/2022 | 2015-16 | [A] FAQIR CHAND DALIP KUMAR
9 | ITA 1585/DEL/2022 | 2016-17 | {A] FAQIR CHAND DALIP KUMAR
10 | ITA 1586/DEL/2022 | 2015-16 | [A] SG POLYPLAST PV, LTD.
11| ITA 1587/DEL/2022 | 2016-17 | [A] SG POLYPLAST PVT. LTD.
12 | ITA 1588/DEL/2022 | 2014-15 | [A] JINDAL GREEN CROP INTL. PVT, LTD.
3| 1TA 1589/DEL/2022 | 2015-16 | [A] JINDAL GREEN CROP INTL. PV, LTD.
14 | ITA 1590/DEL/2022 | 2016-17 | [A] JINDAL GREEN CROP INTL. PVT, LTD.
:5 | ITA 1730/DEL/2016 | 2011-12 | [D) M/S. ALODIE ESTATES PVT, LTD.
'6 | ITA 1971/DEL/2020 | 2012-13 | [D] LIVROS PUBLISHING PVT LTD
.7 | 1TA200/DEL/2023 | 2019-20 | [D] LOTUS HERBALS PLTD
8| 177 2040/DEL/2021 | 2013-14 | [D) DALIP JINDAL PROP, JINDAL AGRO INTERNATIONAL
19 | ITA 2442/DEL/2023 | 2013-14 | [D] LOTUS HERBALS PVT. LTD.
20 | ITA 2443/DEL/2023 | 2014-15 | [D] LOTUS HERBALS PVT, LTD.
21 | 1TA2444/DEL/2023 | 2015-16 | [D] LOTUS HERBALS PVT, LTD.
2 1TA 2445/DEL/2023 2016-17 [D] LOTUS HERBALS PVT. LTD
)3 | ITA 2632/DEL/2024 | 2019-20 | [A] ZEVAR MEHAL REGD
24 | ITA710/DEL/2024 | 2017-18 |[A] MANGE RAM
= H
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 20-MAY-2025 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

i CO 270/DEL/2010 2002-03 [A] M/S. NIIT LTD {{TOP FRIORTY(QLD APPEALY)

2 | ITA 1975/DEL/2015 2010-11 [A] MAHAGUN INDIA PVT. LTD.

3 | ITA 2050/DEL/2019 2014-15 [A] MEENA SWARUP

4 { ITA 2058/DEL/2010 | 2000-01 | [A] NIIT ({TOP PRIORTY(CLD APPEAL))
“ S | ITA 2059/DEL/2010 | 2001-02 | [A] NIIT ({TOP PRIORTY(CLD APPEAL))

6 | ITA2060/DEL/2010 | 2002-03 | [A] NIIT ({ {OP PRIORTT(OLD APPEAL))

7 | ITA 2061/DEL/2010 | 2003-04 | [A] NIIT ({TOP PRIORTY(OLD APPEAL)) |
[ 8 | 1TA 2062/DEL/2010 2004-05 [A] NIIT ((TOP PRIORTY(OLD APPEAL))
| 9 ITA 2063/DEL/2010 2005-06 [A] NIIT ((TOP PRIORTY(OLD APPEAL))

10| ITA 282C/DEL/2012 2007-08 [A] MAHAGUN INDIA PVT, LTD.

11 | 1TA 2821/DEL/2012 2008-09 [A] MAHAGUN INDIA PVT. LTD.

12 | 1TA 3082/DEL/2012 2009-10 [A] MAHAGUN INDIA PVT, LTD.

13 | ITA 3228/DEL/2023 2021-22 [A] M R FURNISHING PRIVATE LIMITED

14 | ITA 3657/DEL/2012 2008-09 | [D] SH MAHAGUN INDIA PVT, LTD.

.5 | ITA 3658/DEL/2012 2009-10 (D] SH MAHAGUN INDIA PVT, LTD.

16 | 1TA 3663/DEL/2012 2007-08 | [D] SH MAHAGUN INDIA PVT. LTD.

17 1 1TA 4096/DEL/2009 2002-03 [D] M/S. NIIT LTD ({TOP FRIORTY{OLD APPEALY))
% 18 | ITA487/DEL/2024 2018-19 [A] NEEL INDUSTRIES PVT. LTD. (E-FILLING)
.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 21-MAY-2025 (WEDNESDAY)

SR,

Srl | Appeal Number |(Assmt. Year Assessee Name Remarks
1 [TA 1349/DEL/2023 2016-17 [A] MELODY ENTERPRISES PRIVATE LIMITED
2 ITA 1784/DEL/2024 2011-12 [A] LALESHWAR KUMAR RAUT
3 ITA 184/DEL/2021 2016-17 [D] DINESH KUMAR SHARMA
4 | ITA 2018/DEL/2024 2018-19 [A] NV INTERNATIONAL PVT LTD
ﬁS ITA 3184/DEL/2024 2023-24 {D] MILLENIUM MERITECH PRIVATE LIMITED
6 ITA 3653/DEL/2018 2014-15 [D] MOSER BAER SOLAR SYSTEMS PVT. LTD.
7 ITA 452/DEL/2023 2020-21 L[mlggé\;/ﬂ STAYS LIMITED (FORMERLY KNOWN AS ORAVEL STAYS PRIVATE
3 | ITA 4886/DEL/2024 2015-16 (D] MUKESH KUMAR MOHTA
#9 ITA 5299/DEL/2024 2015-16 {A] OMEGA BROADCAST PRIVATE LIMITED
10 | ITA 5324/DEL/2024 2018-19 [A] NATIONAL CULTURE FUND
>11 ITA 5358/DEL/2024 2013-14 [A] O.K. AUTO COMPONENTS PVT LTD
i‘ 2 | 1TA 5367/DEL/2024 2011-12 [D] M/S MAHAGUN (INDIA) PVT. LTD
H13 ITA 5380/DEL/2024 2016-17 [A] M/S MARKK LAMB INTERNATIONAL LTD
,M (n 577 /DEL12023 2016-17 L[I/I\V}I_?gé\;/& STAYS LIMITED (FORMERLY KNOWN AS ORAVEL STAYS PRIVATE
15 ITA 658/DEL/2024 | AY 2016-17 | [A] NASEEM AHMED
T ITA 7542/DEL/2018 2012-13 (D] LIVEWIRE COMMERCIAL PVT. LTD.
717 ITA 837/DEL/2023 2012-13 [A] MALLARD SECURITIES PRIVATE LIMITED
=
e

‘ istant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

[ CAUSE LIST OF E BENCH FOR 22-MAY-2025 (THURSDAY)
Srl Appeal Number {Assmt. Year Assessee Name Remarks
1 s 1I/TD(SE/)§006 Oé%gggo [A] JYOTI LIMBOQO. ((OLD MATTER/TOP PRIRORITY))
2 1681/TD(§E/)§\006 02303682(;0 D] 3YOTI LIMBQOO ((CLD MATTER/TOP PRIRORITY})
3 1T/ 5684/DEL/2017 2009-10 {D] NESTER TRADING PVT. LTD.
4 {TA 1680/DEL/2018 2010-11 [A] LALL CONSTRUCTION CO.
HS ITA 5624/DEL/2018 2015-16 [D] NIKIYOG BUILDWELL P.LTD
kG ITA 1833/DEL/2019 2013-14 [D] N.S.SOFTWARE
7 ITA 1834/DEL/2019 2014-15 [D] N.S.SOFTWARE
) 3 ITA 190/DEL/2021 2013-14 [A] VIPUL GUPTA
‘J ITA 2686/DEL/2022 2016-17 | [A] MATRIX CLOTHING P.LTD
10 | 1TA 2687/DEL/2022 2018-19 | [A] MATRIX CLOTHING P.LTD
[—;A] ITA 2688/DEL/2022 2019-20 [A] MATRIX CLOTHING P.LTD
12 | ITA 2842/DEL/2022 2016-17 [D] MATRIX CLOTHING PVT. LTD.
7 3 | ITA 2985/DEL/2022 2022-23 S(S]CII\EIE/T\%IECS)I\IG\FI{)FEDERATION OF URBAN COOPERATIVE BANKS & CREDIT
B 41 1TA 3263/DEL/2023 2016-17 [A] ORIENTAL BUILDTECH PRIVATE LIMITED
ﬁ'.AF. ITA 3164/DEL/2024 2016-17 [D] MAC INSURANCE BROKING PRIVATE LIMITED
\‘ 16 | [TA 4097/DEL/2024 2012-13 [A] MOHD GULZAR {{CARRY FORWARD))
' 7| ITA 4715/DEL/2024 2015-16 [A] MICROAD INDIA PRIVATE LIMITED
18 | ITA 5399/DEL/2024 2017-18 [A] MOHIT GARG
19 | 1TA 5431/DEL/2024 2017-18 [A] M3M INDIA PVT.LTD.
7?(‘ ITA 5432/DEL/2024 2018-19 | [A] M3M INDIA PVT.LTD.
Lo 5433/DEL/2024 2019-20 | [A] M3M INDIA PVT. LTD.
;Z’_’_ ITA 5434/DEL/2024 2021-22 [A] M3M INDIA PVT.LTD.

%l{sistant Registrar,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 13-MAY-2025 (TUESDAY)
MSrI Appeal Number |Assmt. Year Assessee Name Remarks
1 | 1TA 1984/DEL/2018 2013-14 | [A] PIONEER FABRICATORS (P) LTD.
2 | ITA 2555/DEL/2018 2013-14 | [D] PIONEER FABRICATORS PVT. LTD.
3 | ITA 2250/DEL/2019 2010-11 | [D] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO. LTD.)
4 | 1TA 2251/DEL/2019 2012-13 | [D] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO. LTD.)
5 ITA 2405/DEL/2019 2010-11 [A] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO, LTD.)
6 | ITA 2407/DEL/2019 2012-13 | [A] VEDANTA LTD (EARLIER KNOWN AS MADRAS ALUMINIUM CO. LTD.)
7 | ITA 4355/DEL/2019 2011-12 | [A] UP BONES MILLS PVT LTD
8 | 1TA 6185/DEL/2019 2014-15 | [A] UP BONES MILLS PVT LTD
9 | ITA 6234/DEL/2019 2015-16 | [A] UP BONES MILLS PVT LTD
10 | ITA B44/DEL/2024 2013-14 | [A] RAHUL RASTOGI
11 | 1TA 1477/DEL/2024 2011-12 | [A] RAM PRAKASH BHATIA (E FILING)
t2 | 1TA 1478/DEL/2024 2012-13 [A] RAM PRAKASH BHATIA
; 13 | ITA 1479/DEL/2024 2013-14 | [A] RAM PRAKASH BHATIA
14 | ITA 1480/DEL/2024 2014-15 | [A] RAM PRAKASH BHATIA
15 | 1TA 1481/DEL/2024 2015-16 | [A] RAM PRAKASH BHATIA
16 | ITA961/DEL/2023 2018-19 | [A] PTC INDIA LIMITED
7L7 ITA 3225/DEL/2024 2018-19 [D] PTC INDIA LTD. (EFILING)
18 | ITA 3706/DEL/2024 2014-15 | [A] PIVOTAL INFRASTRUCTURE PVT. LTD.
_19 ITA 3778/DEL/2024 2012-13 | [D] RAJ BHAGWAN BANSAL
20 | ITA 3864/DEL/2024 2019-20 | [A] REKHA RANI
21 ITA 3865/DEL/2024 2017-18 | [A] PARADIME TECHNOLOGIES PRIVATE LIMITED
;’2 ITA 21/DEL/2018 2012-13 [A] RAGHAV ADITYA CHITS P.LTD
gk
\%ssistantf;fg_i’s;ar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 14-MAY-2025 (WEDNESDAY)
Srl Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 333/DEL/2021 2010-11 [A] FIITIEE LIMITED.
2 ITA 334/DEL/2021 2011-12 | [A] FIITIEE LIMITED.
3 ITA 335/DEL/2021 2012-13 [A] FIITJEE LIMITED.
4 ITA 339/DEL/2021 2013-14 [A] FIITJEE LIMITED.
S ITA 961/DEL/2022 2012-13 [A] FITJEE LTD.
O | 1TA 1288/DEL/2022 2017-18 [A] PANKAJ GOYAL
7 | ITA 3378/DEL/2023 2016-17 | [A] RAKESH KUMAR GOEL (E FILING)
8 | ITA 3379/DEL/2023 | 2017-2018 | [A] RAKESH KUMAR GOEL
;9 ITA 1108/DEL/2024 2008-09 | [A] RAMPRASTHA DEVELOPERS (P) LTD.
10 | ITA 1109/DEL/2024 2009-10 [A] RAMPRASTHA DEVELOPERS (P) LTD.
11| ITA 1110/DEL/2024 2017-18 | [A] RAMPRASTHA DEVELOPERS (P) LTD.
<2 | ITA 1186/DEL/2024 2020-21 [A] PTC INDIA LIMITED (E FILING)
23 | ITA 2858/DEL/2024 2020-21 | [D] PTC INDIA LIMITED (LFILING)
i4 | ITA 2938/DEL/2024 2018-19 [D] RANA MOTORS PVT, LTD.
LS | ITA 5290/DEL/2024 - [A] RAM SARAN DAS KISHORI LAL CHARITABLE TRUST
16 | ITA 5502/DEL/2017 2011-12 | [D] LUCKY EXPORTS (R/M)
17 | ITA 7113/DEL/2017 2012-13 [DB] LUCKY EXPORTS (R/M)
A‘8 ITA 8465/DEL/2019 2016-17 [D] R.P.INFRAVENTURE P,LTD
#19 ITA 1215/DEL/2024 2012-13 | [A] VARUN GUPTA
o~
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 15-MAY-2025 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1084/DEL/2018 2012-13 [A] PASCHIMANCHAL VIDYUT VITRAN NIGAM LTD.
2 | 1TA 7049/DEL/2018 2015-16 | [A] RUKMANI DEVI
31" ITA 7052/DEL/2018 2015-16 [A] PRABHA RANI
4 ITA 1254/DEL/2019 2015-16 [A] PAYAL BANSAL
I 5 | ITA 7357/DEL/2019 2008-09 [A] PARTAP SINGH
' 5 ITA 7358/DEL/2019 2009-10 [A] PARTAP SINGH
. 7| ITA 7359/DEL/2019 2010-11 ] [A] PARTAP SINGH
3 ITA 688/DEL/2020 2011-12 | [A] RITESH KUMAR GUPTA
9 ITA 689/DEL/2020 2012-13 | [A] RITESH KUMAR GUPTA
10 ITA 690/DEL/2020 2013-14 [A] RITESH KUMAR GUPTA
il ITA 691/DEL/2020 2014-15 [A] RITESH KUMAR GUPTA
12 | ITA 693/DEL/2020 2016-17 [A] RITESH KUMAR GUPTA
13 | ITA 694/DEL/2020 2017-18 [A] RITESH KUMAR GUPTA
14 CO 77/DEL/2023 2015-16 [A] SANJAY GUPTA
Et S | 1TA 2011/DEL/2021 2015-16 [D] SANJAY GUPTA
{6 1 ITA 2394/DEL/2023 2007-08 {A] PATRONAGE WELFARE AND EDUCATIONAL SOCIETY
17 | 1TA 2395/DEL/2023 2008-09 [A] PATRONAGE WELFARE AND EDUCATIONAL SOCIETY
18 | ITA 2712/DEL/2024 2020-21 [A] PUNJAB NATIONAL BANK
19 | ITA 2720/DEL/2024 | 2017-2018 | [D] RATHI STEEL AND POWER LIMITED (E FILING)
20 | ITA 2724/DEL/2024 2017-18 | [D] R. P. ENTERPRISES (E FILING)
21 | ITA 3027/DEL/2024 2017-18 [D] RAI BAHADUR NARAIN SINGH SUGAR MILLS LTD. (EFILING)
22 | ITA 3036/DEL/2024 2021-22 [A] ROSE TRUST
23 | I1TA 2948/DEL/2024 2017-18 | [D] PUNJAB NATIONAL BANK
24 | ITA 3039/DEL/2024 2020-21 [D] PUNJAB NATIONAL BANK (EFILING)
25 | ITA 3075/DEL/2024 2015-16 | [D] PUNJAB NATIONAL BANK (EFILING)
26 | ITA 3161/DEL/2024 2017-18 C[gl]w;LéNRJC/-\EB) :\J[?FTIIL(?SQ;_ BANK (EARLIER KNOWN AS ORIENTAL BANK OF
27 | 1TA 3235/DEL/2024 2011-12 [D] PUNJAB NATIONAL BANK (EFILING)
28 | ITA 3784/DEL/2024 2021-22 [A] P D MEMORIAL TRUST
A 29 | ITA 3856/DEL/2024 2016-17 [A] RAO KHEM CHAND VIDYA VIHAR SHIKSHA SAMITI
xR
sista istran
- )% 05-May-202§
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 19-MAY-2025 (MONDAY)
ESrI Appeal Number |Assmt, Year Assessee Name Remarks
L | ITA 2527/DEL/2022 2016-17 | [A] ARCHIT GUPTA
2 CO 33/DEL/2024 2020-21 [A] RAMA SHANKAR KHEMKA
3 CO 61/DEL/2024 2020-21 [A] PAYAL KHEMKA
4 CO 63/DEL/2024 2020-21 [A] RAJESH RANI KHEMKA
5 ITA 1000/DEL/2024 2020-21 [D] PAYAL KHEMKA (E FILING)
6 | ITA 1004/DEL/2024 2020-21 [D] RAJESH RANI KHEMKA
7 | ITA 1005/DEL/2024 2020-21 [D] RAMA SHANKAR KHEMKA
' 3 CO 62/DEL/2024 2020-21 | [A] PMK IMPEX PRIVATE LIMITED
9 ITA 1002/DEL/2024 2020-21 [D] PMK IMPEX PRIVATE LIMITED (E FILING;
A 10 | ITA 2936/DEL/2024 2017-18 [D] PRUDENTIAL HOTELS PVT. LTD.
1 ITA 346/DEL/2024 2016-17 L[TDD] (UE}?J(A?I[’IEE)‘)I'ALICS PVT LTD EARLIER KNOWN AS ACCIL AUTO STEELS (P)
. ITA 347/DEL/2024 2015-16 L[TDD] BE[%J(\?]SE);ALICS PVT LTD EARLIER KNOWN AS ACCIL AUTO STEELS (P)
13 | ITA 3919/DEL/2023 2015-16 |:>[\¢1]'U1_$€)A)A METALICS PVT. LTD. (EARLIER KNOWN AS ACCIL AUTO STEELS
14 | 1TA 3920/DEL/2023 5016-17 p[\//\% li$éA;\ METALICS PVT. LTD. (EARLIER KNOWN AS ACCIL AUTO STEELS
%st%ﬂﬁt;ar
L. Ha/; 05-May-2025)
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NCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

} CAUSE LIST OF F BENCH FOR 20-MAY-2025 (TUESDAY)
Srt | Appeal Number |Assmt. Year Assessee Name Remarks
! ITA 1008/DEL/2024 2017-18 [A] PRIYA JAIN
2 | ITA 1373/DEL/2025 2022-23 [A] AUTOMATION ANYWHERE INC
3 ITA 1709/DEL/2020 2017-18 [A] PEEJAY INDUSTRIES PVT LTD
) 1‘ i ITA 1724/DEL/2020 2008-09 bg/(\){gg&gi%’;ﬁ:\ﬁ?gﬁMPg%g\)TE LIMITED (FORMELY KNOWN AS WONDER
. ITA 1822/DEL/2024 2013-14 [A] RAGHAV BAHL (E FILLIG)
O | ITA 1823/DEL/2024 2014-15 [A] RAGHAV BAHL
7 | ITA 1824/DEL/2024 2015-16 | [A] RAGHAV BAHL
3 | ITA 1825/DEL/2024 | 2016-17 | [A] RAGHAV BAHL
/ 9 ITA 1826/DEL;2024 2017-18 [A] RAGHAV BAHL
‘.E)v {TA 1827/DEL/2024 2019-20 [A] RAGHAV BAHL
“41 ITA 1828/DEL;2024 2013-14 [A] RITU KAPUR {E FILING)
712 {TA 1829/DEL/2024 2014-15 [A] RITU KAPUR
‘(-”13 ) ITA 183C/DEL/2024 2015-16 { [A] RITU KAPUR
iAM ITA 1831/DEL/2024 2016-17 [A] RITU KAPUR
?’HIS ITA 1832/DEL/2024 2017-18 [A] RITU KAPUR
WIG‘HL_T/\ 1833/DEL,2C24 2018-19 [A] RITU KAPUR
27} iTA 1834/DEL; 2024 2019-20 [A] RITU KAPUR (E FIi iNCi)
r‘b’ ~IT/\ 1835/DEL/2024 2018-19 [A] RAGHAV BAHL
I 19 | ITA 2030/DEL/2023 2013-14 [A] RAJEEV BEHL
'0 | ITA 2875/DEL/2024 2017-18 [D] PEEJAY INDUSTRIES PVT. LTD.
A.?] ITA 2889/DEL/2§3. 2018-19 [A] PARKASH SACHDEVA
’77’2 ITA 3522/DEL/2024 2020-21 (D] RAPID ENGINEERING COMPANY PVT. LTD.
’.?;_?)\ 3535/DEL/2024 2014-15 [A] RAJPAL SINGH MEMORIAL EDUCATION SOCIETY
7 );Q~{'EFA 3554/DEL/2024 2018-19 | [D] PARAS JAIN
;’ 25 | ITA 3567/DEL/2024 2017-18 [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
T"’)G {TA 3592/DEL/2024 2017-18 [D] REKHA AGGARWAL
’xf/ ITA 3634/DEL/2024 2008-09 [A] R.L.TRADERS
F 28 | ITA 3763/DEL/2024 2008 {D] R L TRADERS
29 | ITA 4752/DEL/2024 2017-18 [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
20 | ITA 518C/DEL/2024 2024-25 [A] RASHA WELFARE FOUNDATION
_,71— ITA 5191/DEL/2024 2024-25 [A] RASHA WELFARE FOUNDATION
32 | ITA 682/DEL/2017 2012-13 [D] M/S. PNB GILTS LTD.
%33 {TA 7434/DEL/2017 2013-14 [D] PNB GILTS LTD.
M
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 21-MAY-2025 (WEDNESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 60/DEL/2024 2012 [A] UMANG LEASING AND CREDIT COMPANY LIMITED
2 | ITA 1413/DEL/2023 2019-20 [A] VIKAS ARORA
‘3 ITA 1414/DEL/2023 2019-20 [A] VIKAS ARORA
V| 1TA 1837/DEL/2024 2017-18 [A] PRAMOD AGARWAL HUF (E FILING)
5 ITA 1852/DEL/2024 2015-16 [A] TEJINDER SINGH (E-FILE)
75 ITA 2150/DEL/2024 2018-19 [DO] RAMPAL SINGH (E FILING)
7 | ITA 2827/DEL/2024 2021-22 | [A] VIKRAM BAKSHI
‘;_ ITA 3031/DEL/2024 2020-21 [A] VIKRAM BAKSHI
Y 1TA 3281/DEL/2023 2012 [D] UMANG LEASING AND CREDIT COMPANY LIMITED
‘ 10 | 1TA 3293/DEL/2024 2017-18 | [A] TUFEL
11 | 1TA 3371/DEL/2023 2012-13 [D] VINOD KUMAR
12 | ITA 4141/DEL/2024 | 2015-2016 | [A] RAIBIR SINGH
13 | [TA 4621/DEL/2024 2011-12 [D] RAMAKANT
N 14 | ITA 4643/DEL/2024 2018-19 [A] VED PRAKASH CHANANA
'S | 1TA 4644/DEL/2024 2019-20 [A] VED PRAKASH CHANANA
16 | ITA 4695/DEL/2024 2014-15 [D] RCC DEVELOPERS PVT. LTD.
.7 | ITA 4993/DEL/2024 2018-19 [D] VED PRAKASH CHANANA
18 | ITA 5019/DEL/2017 2009-10 | [D] VISHWANATH AGARWAL
19 | ITA 619/DEL/2022 2010-11 [A] VISHWANATH AGGARWAL
70 | ITA 620/DEL/2022 2011-12 [A] VISHWANATH AGGARWAL
‘ :1_ _TTA 621/DEL/2022 2012-13 [A] VISHWANATH AGGARWAL
22 ITA 622/DEL/2022 2013-14 [A] VISHWANATH AGGARWAL
23 | ITA 623/DEL/2022 2014-15 [A] VISHWANATH AGGARWAL
24 ITA 624/DEL/2022 2015-16 [A] VISHWANATH AGGARWAL
7’5 ITA 625/DEL/2022 2016-17 [A] VISHWANATH AGGARWAL
‘_'6 ITA 699/DEL/2024 2013-2014 | [A] RAJ KUMAR DAGA HUF (E FILING)
27 | TTA709/DEL/2024 2014-2015 | [A] RAJ KUMAR DAGA HUF
B A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 22-MAY-2025 (THURSDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks

t ITA 1590/DEL/2024 2016-17 [A] RAJESH AGGARWAL

2 | ITA 1591/DEL/2024 2017-18 | [A] RAJESH AGGARWAL

3 ITA 2505/DEL/2024 | 2017-2018 | [A] RAM KRISHAN SANDHU (E FILING)

4 ITA 2520/DEL/2024 2018-19 [A] POOJA ENTERPRISES
. 5 ITA 2521/DEL/2024 2019-20 [A] POOJA ENTERPRISES
W § ITA 2609/DEL/2024 2017-18 [A] R.P. ENTERPRISES (E FILING)

7 | ITA 2872/DEL/2023 2017-18 | [D] SHRI VINOD KAHSYAP

8 | 1TA 3015/DEL/2022 2019-20 [D] RESOURSYS TELECOM
j7 B ITA 3016/DEL /2022 2019-20 [D] RAGHAV BANSAL
‘ : ITA 3185/DEL/2023 2018-19 [A] THE SONEPAT CENTRAL CO-OPERATIVE BANK LTD.
{ 11| 1TA 3642/DEL/2024 2013-14 [D] RADHEY KISHAN
. 12 | ITA 3658/DEL/2023 2016-17 [A] PAWAN KUMAR AGARWAL
13 | ITA 3687/DEL/2024 | 2016-17 | [A] POOIA HARJAT
4 1TA 3776/DEL/2024 2013-14 {A] RADHEY KISHAN
L S5 | ITA4094/DEL/2024 2021-22 [D] REETA GOEL
! 716 ITA 4138/DEL/2024 2018-19 {A] RAMAYNA ISPAT PRIVATE LIMITED
? 17 | 1TA 4147/DEL/2024 2018-19 [D] RAMAYNA ISPAT PVT. LTD.
’ '8 | 1TA 4258/DEL/2024 2021-22 [A] SMT. REETA GOEL

'.;)— 1TA 43/DEL/2024 2016-17 [D] PAWAN KUMAR AGARWAL (E FILING)
5 20 | 1TA 4709/DEL/2024 2017-18 {A] PRACTEAM COMMERCE INDUSTRIES PVT LTD.

2] ITA 721/DEL/2024 2019-20 [A] ROHTAS SINGH (E FLING)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 13-MAY-2025 (TUESDAY)

Sr Appeal Number |Assmt. Year Assessee Name Remarks
IT(SS)A 01.04.96 to .
{M!
1 246/DEL/2006 18.12.02 [A] RAJESH M.DUDANI (MA 246/2013)

ITA 2921/DEL/2023

2017-18 | [A] SHASHANK JAIN

ITA 2965/DEL/2023

2017-18 [D] SHASHANK JAIN (&= FLLE)

4 | 1TA 3073/DEL/2024 2011-12 [A] SONEA DHIR
5 | ITA 4520/DEL/2024 2014-15 [O] SPERRY PLAST LTD (E FILE)
6 | ITA 4544/DEL/2024 2017-18 (D] GLOBAL AGRO CORP (& FILE)
/| 1TA 4584/DEL/2024 2018-19 | [A] SUDHAKAR ARORA (E FILE)
*n' ITA 4893/DEL/2024 2013-14 | [A] SATYA PARKASH SHOKEEN {E FILE)
— S 1 ITA 4894/DEL/2024 2014-15 | [A] SATYA PARKASH SHOKEEN (E FILE)
rle ITA 4895/DEL/2024 2015-16 | {[A] SATYA PARKASH SHOKEEN (E FILE)
Ia ITA 4896/DEL/2024 2016-17 | [A] SATYA PARKASH SHOKEEN (E FILE)
12 | ITA 4897/DEL/2024 2017-18 | [A] SATYA PARKASH SHOKEEN (E FILE)
13 | ITA 4898/DEL/2024 2018-19 | [A] SATYA PARKASH SHOKEEN (£ FILE)
14 | ITA 4899/DEL/2024 2019-20 | [A] SATYA PARKASH SHOKEEN (E FILE)
‘ 15 | ITA 4900/DEL/2024 Apphljigzble [A] SEEMA AND S K JAIN FOUNDATION
i 6 | ITA 4911/DEL/2024 2019-20 [A] SEEMA
| 17 | ITA 6108/DEL/2024 2016-17 | [A] SCJ PLASTICS PRIVATE LIMITED
i8 | ITA 6479/DEL/2017 2012-13 [A] SAMIDH SHARMA
19 | ITA 399/DEL/2017 2012-13 [A] SMT. SUDHA LOYALKA
;:'O ITA 2528/DEL/2010 2005-06 | [D] SH. SANJEEV MALHOTRA (OLD APPEAL TOP PRIORITY)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 14-MAY-2025 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 3036/DEL/2017 2008-09 [A] M/S WANG INVESTMENT & FINANCE PVT. LTD.

2 ITA 3037/DEL/2017 2009-10 [A] M/S WANG INVESTMENT & FINANCE PVT. LTD.

73" ITA 3038/DEL/2017 2010-11 [A] M/S WANG INVESTMENT & FINANCE PVT. LTD.

1 {TA 3039/DEL/2017 2011-12 [A] M/S WANG INVESTMENT & FINANCE PVT. LTD.
) 5 ITA 3040/DEL/2017 2013-14 [A] M/S WANG INVESTMENT & FINANCE PVT. LTD.

6 | ITA 7908/DEL/2018 2013-14 | [A] TIGRE SAS LIQUORS INDIA PVT. LTD.

7 | 1TA 7969/DEL/2018 2014-15 [A] TIGRE SAS LIQUORS INDIA PVT. LTD.

. 8 ITA 1976/DEL/2022 2014-15 [A] SANJEEV SHARMA
7’<) ITA 1977/DEL/2022 2015-16 [A] SANJEEV SHARMA

710 1TA 1978/DEL/2022 2016-17 [A] SANJEEV SHARMA

11| ITA 1979/DEL/2022 2017-18 [A] SANJEEV SHARMA

12 | ITA 2046/DEL/2022 2013-14 [A] SANJEEV SHARMA

:3 | 1TA 3099/DEL/2023 2012-13 [A] SANKHWAL REALTORS PVT LTD (E FILE)

’14 ITA 402/DEL/2024 2013-14 [A] SEVEN SEAS HOSPITALITY PVT. LTD (E FILE)

15 | ITA403/DEL/2024 2014-15 [A] SEVEN SEAS HOSPITALITY PVT LTD (Z FILE)

0 [TA 404/DEL/2024 2015-16 [A] SEVEN SEAS HOSPITALITY PVT LTD (£ FILE)

V'17 ITA 949/DEL/2024 2013 [D] SEVEN SEAS HOSPITALITY PVT LTD (£ FILE)
rLS ITA 950/DEL/2024 2014-15 [D] SEVEN SEAS HOSPITALITY PRIVATE LIMITED (E FILE

19 ITA 951/DEL/2024 2015-16 [D] SEVEN SEAS HOSPITALITY PVT LTD (E FILE)

20 | ITA 1596/DEL/2024 2016-17 [A] SEVEN SEAS HOSPITALITY PVT. LTD (E FILE)

21| [TA 1627/DEL/2024 2018-19 [A] SEVEN SEAS HOSPITALITY PVT, LTD (E FiLt)

i‘? 1TA 2141/DEL/2024 2018-19 [D] SEVEN SEAS HOSPITALITY PRIVATE LIMITED (E FILE)

23 1 1TA 2144/DEL/2024 2016-17 (D] SEVEN SEAS HOSPITALITY PRIVATE LIMITED (& FILG}

24 | ITA'5151/DEL/2024 2019-20 [D] M/S SEVEN SEAS HOSPITALITY PRIVATE LIMITED

25 1 1TA 2728/DEL/2024 2017-18 [D] SUSHIL KUMAR (E FILE)

6 (i(/) 105/DEL/2024 2015-16 [D] SINGHANIA ALU FOIL CONTAINERS MANUFACTURING COMPANY
- o | 1A 2743/0EL12024 2015-16 E:[{li]F:)SINGHANIA ALU FOIL CONTAINERS MANUFACTURING COMPANY (£
*.:; n‘}\ 4509/DEL/2024 | 2017-18 | [A] SERVOKON SYSTEMS LTD (£ FILE)

29 | 1T/ 4906/DEL/2024 2013-14 [A] SAINI CO-OPERATIVE THARIFT AND CREDIT SOCIETY LTD.

7 O— _I‘Wj/\ 4912/DEL/2024 2016-17 [A] SAINI CO-OPERATIVE THARIFT AND CREDIT SOCIETY LTD.
‘11 1TA 4918/DEL/2024 2015-16 [A] SEEMA TRIPATHI

“32 ITA 4919/DEL/2024 2012-13 [A] SUMAN LATA

r-A',ZB T/ 2150/DEL/2025 2018-19 [A] SANJEEV JAL NARAIN AEREN (E/H;

L 3%;£&36/DEL,,/2024 2017-18 [A] SUMAN DAHIYA (E FILE)

?//
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 15-MAY-2025 (THURSDAY)

Appeal Number |Assmt. Year Assessee Name Remarks

ITA 1646/DEL/2019 2014-15 | [A] SUNSTONE LEARNING PVT LTD

ITA 452/DEL/2024 2017-18 [A] SAHIL KOHIL

[TA 453/DEL/2024 2019-20 [A] SAHIL KOHLI

[TA 454/DEL/2024 2019-20 | [A] SUMIT KOHLI

ITA 2034/DEL/2024 2018-19 | [D] SANJEEV AGRAWAL HUF (E FILE)

ITA 2035/0EL/2024 2017-18 ) {D] SANJEEV AGRAWAL HUF (E FILE)

] ITA 2479/DEL/2024 2013-14 | [A] SARENA PRIVATE LIMITED

T
1T/ 2480/DEL/2024 2014-15 [A] SARENA PRIVATE LIMITED

ITA 2545/DEL/2G24 2014-15 [A] SALEK CHAND SAINI (£ FILE)

10 | ITA 2621/DEL/2024 2017-18 | {A] SEAVIEW DEVELOPERS PRIVATE LIMITED (£ FILE)

1TA 2719/DEL/2024 2017-18 | [D] SEAVIEW DEVELOPERS PVT LTD (E riLE)

2 | ITA 3821/DEL/2024 2012-13 | [A] SPIRIT GLOBAL CONSTRUCTIONS PRIVATE LIMITED

12 | ITA 392&/DEL/2024 2016-17 [A] SNEH GUPTA (E F1ii)

4| ITA 3982/DEL/2024 | 2014-2015 | [A] STERLING INFRASTRUCTURE PRIVATE LIMITED (E FILE)

5 | ITA 4988/DEL/2024 2012 (D] SANWAR MAL SHARMA THROUGH LEGAL HEIR KESAR DEVI

10| ITA 4992/DEL/2024 2024-25 [A] SAURABH MITTAL FOUNDATION

R S—

17 | ITA 5015/DEL/2024 2013-14 | [A] SHREE GANESH COMMODITY BORKERS

8 | ITA 5016/DEL/2024 2014-15 | [A] SHREE GANESH COMMODITY BROKERS

(9| ITA 383¢/DEL/2019 2015-16 [A] SUMITA SINGHAL

1TA 4192/DEL/2019 2015-16 [A] SHRADDHA KAPOOR

ITA 4044/DEL/2024 2015-16 | [A] SHARMILA PUNDIR

2 | ITA455/DEL/2024 2019-20 | [A] SURINDER KOHLI

D
QAssistant Registrar

a-  05-May-2025




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 19-MAY-2025 (MONDAY)

Srl { Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA 2492/DEL/2017 2006-07 | [A] M/S. THE ORIENTAL INSURANCE CO. LTD.
2 ITA 6519/DEL/2018 2014-15 [A} SMS SPML JV
3 ITA 7496/DEL/2018 2011-12 {A] UMBER INFRATECH P.LTD
4 | 1TA 7168/DEL/2019 2015-16 [A] SANDHAR TECHNOLOGIES LTD.

5 | ITA 7169/DEL/2019 2016-17 | [A] SANDHAR TECHNOLOGIES LTD.
6 | ITA 2790/DEL/2022 2014-15 | [A] SABHA CHAND

7 ITA 300/DEL/2023 2016-17 [A] SANDEEP KUMAR AGARWAL

8 | ITA1771/DEL/2023 2017-18 | [D] SUMMIT PROMOTERS PVT. LTD.
9 | ITA 1650/DEL/2024 2017-18 [A] SANJAY BHASKAR (E FILE)

10 | ITA 1653/DEL/2024 2018-19 [A] SANJAY BHASKAR (E FILE)

11 | ITA 1654/DEL/2024 2019-20 [A] SANJAY BHASKAR (f FILE)

12 | 1TA 1655/DEL/2024 2020-21 | [A] SANJAY BHASKAR (L FILE)

13 | ITA 2723/DEL/2024 2017-18 [D] SPR JEWELS PVT LTD (E FILE)

14 | ITA 2792/DEL/2024 2017-18 [D] SATILILA CHARITABLE SOCIETY (E FILE)
1S | ITA 5025/DEL/2024 2018-19 [A] S]S MOTORS

~L6 [TA S033/DEL/2024 2016-17 | [D] INDIAN SUGAR EXIM CORPORATION LIMITED

17 | ITA 5037/DEL/2024 2018-19 [A] SANSUN STAFFING SOLUTIONS PVT. LTD.
18 | ITA S040/DEL/2024 2017-18 [D] SHIV VANI BUILDWELL PRIVATE LIMITED
19 | ITA 5073/DEL/2024 2017-18 | {A] SHEETAL JAGGA

20 | ITA 5076/DEL/2024 2018-19 [A] SARITA TYAGI
21 | ITA S5077/DEL/2024 2019-20 [A] SARITA TYAGI

22 | 1TA 8656/DEL/2019 2012-13 | [D] SUHIR FINANCE AND CHITS PVT. LTD.

23 | 1TA 8767/DEL/2019 2012-13 | [A] SUHIR FINANCE AND CHITS PVT. LTD.

24 | 1TA 9188/DEL/2019 2012-13 | [D] SB INFOSOFT INDIA PVT LTD

25 | ITA9189/DEL/2019 2012-13 [D] SB INFOSOFT INDIA PVT LTD

%&istantﬁm
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 20-MAY-2025 (TUESDAY)

Appeal Number

Assmt. Year

Assessee Name Remarks
1 CO 36/DEL/2024 2017-18 | [A] SAHARA INDIA REAL ESTATE CORPORATION LTD. (F FILE)
2 | ITA 4514/DEL/2005 | 1989-1990 | [A] DOUBLE A FARM LTD. (OLD APPEAL TOP PRIORITY)
3 | ITA 2415/DEL/2017 2009-10 [A) M/S. SHAHI EXPORTS PVT. LTD.
4§ ITA 3377/DEL/2017 2012-13 | [A] M/S. VENEZIA GOLF CITY PVT. LTD.
5 ITA 1453/DEL/2019 2015-16 [A] TRUST FUND FOR EMPOWERMENT OF PERSONS WITH DISABILITIES
I 0 [TA 1962/DEL/2019 2012-13 [A] VENEZIA GOLF CITY PVT, LTD,
7 | ITA 8433/DEL/2019 2012-13 | [D] SOHAN LAL SINGLA
§ | ITA 1005/DEL/2023 2017-18 [D] SINGLA JEWELLERS PVT. LTD.
9 | ITA 1552/DEL/2023 2013-14 [D] SAROJ MEHNDI
10 | I1TA 3473/DEL/2023 2017-18 [A] SHRI SANATAN DHARAM SABHA (SHRI RAM MANDIR) (E FILE)
11} ITA 264/DEL/2024 2017-18 | [A] SINGAL AND SONS CONSTRUCTION PVT LTD (E-FILE}
}_12 ITA 1085/DEL/2024 2017-18 | [D] SAHARA INDIA REAL ESTATE CORPORATION LTD. (& FILE)
‘\ L3 | ITA 2897/DEL/2024 2016-17 [A] SABITA GUPTA
14 1 ITA 3986/DEL/2024 2018-19 [A] SANJAY JAIN
15 | ITA 5009/DEL/2024 2018 [D] SANJAY JAIN
16 | 1TA 4015/DEL/2024 2018-19 P[c%sl-%L)S'gAlz E;\fTEEE)RPRISES PVT. LTD. (EARLIER KNOWN AS SOHAM EXIM
i‘7 ITA 4675/DEL/2024 2018-19 | {D] SOLSTAR ENTERPRISES PRIVATE LIMITED
‘18 ITA 5064/DEL/2024 2012 [D] SURESH KUMAR
k19 ITA 5065/DEL/2024 2013 [D] SURESH KUMAR
20 | ITA 5081/DEL/2024 2015-16 [A] SOM NATH VIRMANI AND SONS HUF
21§ ITAS5121/DEL/2024 2012-13 [A} SURESH KUMAR
MZZ ITA 5122/DEL/2024 2013-14 [A] SURESH KUMAR
23 | 1TA 1346/DEL/2020 2005-06 | [D] SAMKIKSHA MAHAJAN

QAssistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 21-MAY-2025 (WEDNESDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
L | ITA 6848/DEL/2017 2013-17 | [A] TIRUPATI BALAJI FIBER LTD.
2 ITA 3205/DEL/2023 2016-17 [A] STARKEY LABORATORIES INDIA PVT. LTD.
3 ITA 3444/DEL/2023 2017-18 S[I[E)_,]HLIA(T;FSITS)I SOM PRAKASH SETHI THROUGH LEGAL HEIR SHRI AMAN
4 ITA 194/DEL/2024 2014-15 [A] SUNIL BANSAL (E FILE)
5 | ITA 1087/DEL/2024 2017-18 [A] SHIVANSH DAIRY PRODUCTS PRIVATE LIMITED (€ FILE)
6 | ITA 1283/DEL/2024 2017-18 [D] SANJAY MAGQO (E FILE)
{7 1TA 1429/DEL/2024 | 2018-2019 | [A] SUNITA BHARDWAJ (E FILE)
i 8 | ITA 1430/DEL/2024 | 2017-2018 |{A] SUNITA BHARDWAJ (E FILE)
L() ITA 1431/DEL/2024 | 2016-2017 | [A] SUNITA BHARDWA)J (E FILE)
0 | 1TA 1432/DEL/2024 | 2015-2016 | [A] SUNITA BHARDWAJ (E FILE)
11 | ITA 1433/DEL/2024 | 2014-2015 | [A] SUNITA BHARDWAJ (E FILE)
12 | ITA 1434/DEL/2024 | 2013-2014 | [A] SUNITA BHARDWA] (E FILE)
“ 3 1 ITA 1435/DEL/2024 | 2012-2013 | [A] SUNITA BHARDWAJ (F FILE)
\_14 ITA 5090/DEL/2024 2015 [D] SWATI MENTHOL AND ALLIED CHEMICALS LIMITED
15 CQ 23/DEL/2025 2015 [A] SWATI MENTHOL AND ALLIED CHEMICALS LIMITED
16 | 1TA 5084/DEL/2024 2005-10 [D] SANJAY JAIN
17 | ITA 5085/DEL/2024 2011-12 [D] SANJAY JAIN
B S | [TA 5086/DEL/2C24 2012-13 {D] SANJAY JAIN
i 19 | 1TA 5087/DEL/2024 2017-18 [D] SANJAY JAIN
20 | ITA 5088/DEL/2024 2018-19 [D] SANJAY JAIN
21 | ITA 5097/DEL/2024 2014-15 [D] SANJAY JAIN
“12 ITA 5098/DEL/2024 2015-16 [D] SANJAY JAIN
23 1 1TA 5099/DEL/2024 2016-17 [D] SANJAY JAIN
24 | ITA 5100/DEL/2024 2010-11 [D] SANJAY JAIN
25 | ITA 5101/DEL/2024 2019-20 [D] SANJAY JAIN (E FILE)
: 7./16 [TA 5102/DEL/2024 | 2013-14 | [D] SANJAY JAIN (E FILE)
27 | 1TA 6154/DEL/2019 2010-11 [A] SATISH KUMAR

Qs —]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 22-MAY-2025 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 41/DEL/2017 2009-10 | [A] THAPAR HOMES LTD.
( 2 ITA 548/DEL/2017 2009-10 | [D] M/S. THAPAR HOMER LTD.
E{ 3 E ITA 570/DEL/2017 2006-07 [A] THAPAR HOMES LTD.
[{ 4 l ITA 571/DEL/2017 2007-08 [A] THAPAR HOMES LTD.
i 5 l ITA 1141/DEL/2017 2007-08 {D] M/S. THAPAR HOMES LTD.
| 5 iTA 1142/DEL/2017 2006-07 [D] M/S. THAPAR HOMES LTD.
7 | ITA 1054/DEL/2020 2009-10 | [A] THAPAR HOMES LIMITED
3 ITA S21/DEL/2017 2012-13 [D] M/S. TECPRQ SYSTEM LTD.
9 ITA 520/DEL/2017 2011-12 [D] M/S. TECPRQ SYSTEM LTD.
Ai ¢ | ITA 2352/DEL/2019 2014-15 [A] SANTOSH KUMAR KAUSHIK
(1| ITA 4316/DEL/2019 2014-15 {A} MUKESH KUMAR KAUSHIK
‘12 ITA 5512/DEL/2019 2015-16 | [A] SIR SHADI LAL ENTERPRISES LTD. (MA 33/2024)
3| ITA 524/DEL/2023 2014-15 [A] SHAKUN DALAL
i 4 ITA 821/DEL/2023 2018-19 [D] SATCAB SUBSCRIBER SERVICES P.LTD |
i;— ITA 2724/DEL/2023 2017-18 [A] SHARDA RANI GUPTA (E-FILE)
‘;1(7" ITA 2864/DEL/2023 | 2010-11 | [A] SINGHAL POLYTECH LTD
g;? ITA 3925/DEL/2023 2013-14 | {D] SATYA PRAKASH GUPTA (E FILE)
| 18 | ITA872/DEL/2024 2023-24 | [A] SHRI DURGA MANDIR TRUST (E FILE)
{i@ ITA 5103/DEL/2024 2020-21 [A] SURYA LAXMI INDUSTRIES (E FILE)
7 U* ITA 3599/DEL/2018 2009-10 {D] SUMATT GARG
Qazsistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 13-MAY-2025 (TUESDAY)

srl | Appeal Number A;Z';:' Assessee Name Remarks
1 |ITA 3680/DEL/2024| 2020-21 |[A] IPM INDIA WHOLESALE TRADING PRIVATE LIMITED (S/G)
) |17 s255/DEL/2024| 202122 S[/AG])§PM INDIA WHOLESALE TRADING PRIVATE LIMITED (E FILE (
3 | SA85/DEL/2025 | 2020-21 |[A] IPM INDIA WHOLESALE TRADING PRIVATE LIMITED
4 |ITA 4933/DEL/2024| 2021-22 | [A] MOODYS ANALYTICS (INDIA) PRIVATE LIMITED (S/G)
5 |ITA 3107/DEL/2024|AY 2020-21 | [A] OMRON AUTOMATION PRIVATE LIMITED
6 |ITA 3756/DEL/2024| 2020-21 |[A] AMAZON DATA SERVICES INDIA PRIVATE LIMITED (E FILE)
7 |TTA 4409/DEL/2024| AY 2020-21 | [A] REFOP INDIA COMPANY (E FILE)
8 |ITA 2294/DEL/2015| 2010-11 | [D] M/S. ALCATEL LUCENT INDIA LTD. (R/M)
9 |ITA 9044/DEL/2019] 2009-10 | [A] ALCATEL LUCENT INDIA LTD,
10 |ITA 9493/DEL/2019| 2009-10 |[D] ALCATEL LUCENT INDIA LTD.

LAssistaneReglstrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 14-MAY-2025 (WEDNESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 |[ITA 1900/DEL/2015| 2010-11 | [A] M/S KOHINOOR FOODS LTD
2 |(ITA 1549/DEL/2016| 2011-12 |[A] M/S KOHINOOR FOODS LTD.
3 | ITA 589/DEL/2021 | 2016-17 |[A] FUJIFILM SONOSITE INDIA PRIVATE LIMITED
4 |ITA 1754/DEL/2021| 2017-18 |[A] SANDEN VIKAS INDIA PRIVATE LIMITED
5 1 ITA 686/DEL/2022 | 2017-18 | [A] INFOGAIN INDIA PVT. LTD.
6 SA 7/DEL/2025 2017-18 }[A] INFOGAIN INDIA PVT. LTD.
7 | ITA 834/DEL/2022 | 2017--18 | [A] ACHAMPET SOLAR PRIVATE LTD.
8 |ITA 1235/DEL/2022| 2017-18 |[A]ITRON INDIA P.LTD
9 |[ITA 2252/DEL/2022| 2018-19 |[A] MASSIMO DUTTI INDIA PRIVATE LIMITED
10 |ITA 4330/DEL/2024| 2020-21 |[A] MASSIMO DUTTI INDIA PRIVATE LIMITED (E FILE)
11 [ITA 2330/DEL/2022] 2018-19 |[A] MSD PHARMACEUTICALS PVT LTD
12 {ITA 2334/DEL/2022| 2018-19 |[A] AKSH OPTIFIBRE LTD
13 [ITA 2390/DEL/2022! 2017-18 | [A] GHANPUR SOLAR PRIVATE LIMITED
14 |ITA 3805/DEL/2024| 2020-21 |[A] MATRIX CLOTHING PRIVATE LIMITED (E FILE)
15 |ITA 4197/DEL/2024| 2020-21 ;D[QI]V;?@L?;Q%’;ACEUTICAL & CHEMICAL INDUSTRIES INDIA
16 |ITA 4207/DEL/2024] 2020-21 |[A] WABTEC LOCOMOTIVE PRIVATE LIMITED (E-FILE)
17 ({ITA 4225/DEL/2024| 2020-21 |[A] G4S IT SERVICES (INDIA) PRIVATE LIMITED (E-FILE)
18 |ITA 4257/DEL/2024| AY 2020-21 (E\LQL)AND T COMMUNICATION SERVICES INDIA PRIVATE LIMITED
19 |ITA 4265/DEL/2024| 2020-21 ([Eﬁ:;;(_g;ANGING TECHNOLOGY SERVICES INDIA PRIVATE LIMITED
20 |ITA 2456/DEL/2025| 2020-21 (EEAI]:I)I(—EI;ANGING TECHNOLOGY SERVICES INDIA PRIVATE LIMITED
21 |ITA 4331/DEL/2024] 2020-21 [[A] AIRBNB INDIA PRIVATE LIMITED (E FILE)
22 |ITA 4332/DEL/2024| 2020-2021 | [A] XL INDIA BUSINESS SERVICES PRIVATE LIMITED (E FILE)
23 |ITA 4334/DEL/2024| AY 2020-21 F[Iﬁﬁ]E;\CUITY KNOWLEDGE SERVICES (INDIA) PRIVATE LIMITED (E
24 |ITA 4335/DEL/2024{ 2020-21 |[A] MARKIT INDIA SERVICE PRIVATE LIMITED (E FILE)

Do
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 15-MAY-2025 (THURSDAY)

srl Appeal Number |[Assmt. Year Assessee Name Remarks
1 [TA 3667/DEL/2024 2020-21 [A] NIKON INDIA PRIVATE LIMITED (5/G)
r 2 ! ITA 2138/DEL/2022 2018-19 [A] GLOBALLOGIC INDIA PLTD (5/G)
3 ' ITA 1193/DEL/2023 2015-16 [A] BACARDI INDIA PRIVATE LIMITED
b ITA 1872/DEL/2023 2014-15 | [D] BACARDI INDIA PVT.LTD.
- ) | CO 86/DEL/2023 2014-15 [A] BACARDI INDIA PVT.LTD.
6 ITA 1873/DEL/2023 2015-16 [D] BACARDI INDIA PVT.LTD.
T‘ CO 87/DEL/2023 2015-16 [A] BACARDI INDIA PVT.LTD.
3 [T~ 3150/DEL/2019 2010-11 [A] CARLSBERG INDIA PVT. LTD.
b | ITA 3190/DEL/2019 2010-11 | [D] CARLSBERG INDIA PVT, LTD.
U] ITA 2024/DEL/2022 2011-12 | [A] BMW INDIA PVT LTD
L1 1TA 2654/DEL/2023 2016-17 (D] MINDA CORPORATION
2 1 ITA 2662/DEL/2023 2017-18 | [D] MINDA CORPORATION LTD.
,_ ITA 2663/DEL/2023 2018-19 (D] MINDA CORPQRATION LTD,
' a1 1TA 278S/DEL/2023 2016-17 [A] MINDA CORPORATION LIMITED
5 1TA 2790/DEL/2023 2017-18 | [A] MINDA CORPORATION LIMITED
0 { ITA 2791/DEL/2023 2018-19 [A] MINDA CORPORATION LIMITED
7 ; E ITA 1357/DEL/2024 2012-13 [A] BERGEN ENGINES (INDIA) PRIVATE LIMITED (E-FILED)
| 1TA 3782/DEL/2024 2020-21 [A] KOHLER INDIA CORPORATION PRIVATE LIMITED
ITA 3812/DEL/2024 2020-21 [A] HITACHI ASTEMO GURUGRAM POWERTRAIN SYSTEMS PRIVATE LIMITED
| 1TA 4324/DEL/2024 2020-21 [A] MOTOROLA SOLUTIONS INDIA PRIVATE LIMITED
1| ITA 4399/DEL/2024 2020-21 | [A] GLOBALLOGIC INDIA PRIVATE LIMITED

g

Qassistant Registrar

t'// 05-May-202




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 19-MAY-2025 (MONDAY)

Srl | Appea! Number |Assmt. Year Assessee Name Remarks
. I.“I—T/\ 6996/DEL/2017 2013-14 [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
77_ ITA 6084/DEL/2018 2014-15 [A] LUMINOUS POWER TECHNOLOGIES PVT, LTD,
] 3 ITA B768/DEL/2019 2015-16 [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
P ITA 612/DEL/2021 2016-17 [A] PANASONIC INDIA PRIVATE LTD.
| 5 ITA 1593/DEL/2022 2017-18 [A] LUMINOUS POWER TECHNOLOGIES PRIVATE LTD.
| 5 | ITA 1594/DEL/2022 2018-19 [A] LUMINOUS POWER TECHNOLOGIES PRIVATE LTD.
I 7 | ITA 2401/DEL/2022 2018-19 [A] GROUPE SEB INDIA PVT LTD
8 ITA 3973/DEL/2024 2020-21 [A] ABBOTT DIAGNOSTICS MEDICAL PRIVATE LIMITED
77'») 1TA 4448/DEL/2024 2020-21 [A} DELTA ELECTRONICS INDIA PRIVATE LIMITED
U— ITA 44499/DEL/2024 | AY 2020-21 { [A] SCHENKER INDIA PRIVATE LIMITED
11| TTA 4450/DEL/2024 2020-21 [A] CBRE SOUTH ASIA PRIVATE LIMITED
. sk
QAssistant Registran

- 05-May-2025]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 20-MAY-2025 (TUESDAY)

Srl Appeal Number |Assmt, Year Assessee Name Remarks

1 ITA 2862/DEL/2018 2009-10 [D] NIIT TECHNOLOGIES LTD.
; 7 2 ITA 2863/DEL/2018 2010-11 [D] NIIT TECHNOLOGIES LTD.
lrd 3* ITA 2889/DEL/2018 2009-10 [A] NIIT TECHNOLOGIES LTD.
A 4 | ITA 2890/DEL/2018 2010-11 [A] NIIT TECHNOLOGIES LTD.

5 ITA 743/DEL/2022 2017-18 [A] TOYO INK INDIA PRIVATE LTD.
§ ‘ o ITA B00/DEL/2022 2017-18 {A] GENERAL MOTORS INDIA PRIVATE LIMITED

7 [TA 2745/DEL/2022 2013-14 [A] EXPERION DEVELOPERS PVT, LTD
_ 8 | ITA 2882/DEL/2022 2013-14 | [D] EXPERION DEVELOPERS PVT. LTD.
:~9 ITA 3832/DEL/2024 2020-21 (A] GOODYEAR INDIA LIMITED (S/G)
Lo | ITA 4321/DEL/2024 2020-21 [A] COLT TECHNOLOGY SERVICES INDIA PRIVATE LIMITED
7, 1| ITA 4390/DEL/2024 2020-21 [A] PERSOLKELLY INDIA PRIVATE LIMITED (-FILED)

12 | ITA 4391/DEL/2024 | 2020-2021 | [A] TS TECH SUN INDIA PRIVATE LIMITED (E-FILED)

BN

QAssistant R%E;ar

AL 05-May-2025




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 21-MAY-2025 (WEDNESDAY)
Srl | Appeal Number [Assmt, Year Assessee Name Remarks
i [A] CORTEVA AGRISCIENCE SEEDS PVT LTD TAX (FORMERLY KNOWN AS PHI
L | ITA 2575/DEL/2022 2018-19 SEEDS PVT LTD.) (5/G)
2 BMA 6/DEL/2023 2019-20 [A] SHANTANU BHOWMICK
} 3 BMA 4/DEL/2025 2019-20 [A] SHANTANU BHOWMICK
| ITA 2356/DEL/2022 2018-19 {A] FMI AUTOMOTIVE COMPONENTS PVT LTD
5 1TA 2375/DEL/2022 2018-19 [A] FUJITSU INDIA PVT LTD
5 | I1TA 1163/DEL/2024 2009-10 [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
7 ITA 1164/DEL/2024 2011-12 [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
3 | 1TA 3838/DEL/2024 2020-21 [A] FMI AUTOMOTIVE COMPONENTS PRIVATE LIMITED
9 | ITA 4414/DEL/2024 2020-21 [A] ROHDE AND SCHWARZ INDIA PRIVATE LIMITED (E-FFILED)
101 1TA 4419/DEL/2024 2020-21 [A] BOSE CORPQRATION INDIA PRIVATE LIMITED (E-FILED)
|1 | TTA S150/DEL/2024 2021-22 [A] HORIBA INDIA PRIVATE LIMITED
e -, ] [A] KELLOGG BROWN AND ROOT ENGINEERING AND CONSTRUCTION INDIA
P12 | ITA 5239/DEL/2024 2021-22 PRIVATE LIMITED (€ F:LE)

B~

—_— e

%istant Registrar
¢ 05-May-2025!




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DE! HI

CAUSE LIST OF H BENCH FOR 22-MAY-2025 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 4539/DEL/2017 2013-14 [A] SRF LIMITED
i 2 ITA 1448/DEL/2022 2017-18 [A] SRF LIMITED
MB ITA 1449/DEL/2022 2018-19 [A] SRF LIMITED
N 1 ITA 607/DEL/2021 2016-17 [A] ERICSSON INDIA GLOBAL SERVICES PVT LTD

5 r ITA 837/DEL/2021 2016-17 [A] CLAAS INDIA PVT. LTD.
) 5 1TA 1290/DEL/2022 2017-18 [A] SOPRA STERIA INDIA LTD
*“7 ITA 3056/DEL/2022 2016-17 (D] KLI ORGANIC LTD

3 ITA 3062/DEL/2022 2016-17 [A] KLJ ORGANICLTD.
7 ;—._l;\ 1054/DEL/2023 2012-13 [A] BRY AIR ASIA PLTD

QAssistant Registrar

u/05-May-2025|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

- CAUSE LIST OF I BENCH FOR 19-MAY-2025 (MONDAY)
Sri | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 287/DEL/2016 2011-12 | [A] M/S MARUTI SUZUKI INDIA LTD. (5/G)
72 ITA 1024/DEL/2016 2011-12 (O] M/S. MARUTI SUZUKI INDIA LTD.
3 | ITA901/DEL/2017 2012-13 | [A] MARUTI SUZUKI INDIA LTD. (SlG)»
4 ITA 6949/DEL/2017 2013-14 {A] MARUTT SUZUKI INDIA LTD. (S/G)_
5 ITA 8009/DEL/2018 2014-15 [A] MARUTI SUZUKI INDIA LTD. (S/G) A
5 ITA 8968/DEL/2019 2015-16 [A] MARUTT SUZUKI INDIA LIMITED (S/F)
‘/ ITA 521/DEL/2021 2016-17 | [A] MARUTI SUZUKI INDIA LTD. (S/G_)‘
7 ; ITA 1952/DEL/2022 2017-18 [A] MARUTI SUZUKI INDIA LTD ('5—/6)‘_’
~9 ITA 1953/DEL/2022 2018-19 [A] MARUTI SUZUKI INDIA LTD (g/G) .
10 ITA 405/DEL/2023 2019-20 [A] MARUTI SUZUKI INDIA LIMITED (S/G) ]
711 ITA 3786/DEL/2024 2020-21 [A] MARUTT SUZUKI INDIA LIMITEDS?LG_) .—-J
*‘.2 ITA 4426/DEL/2024 2020-21 [A] WHIRLPOOL OF INDIA LIMITED (5/G)
13 | ITA 1238/DEL/2025 2012-13 [A] M/S OLYMPUS MEDICAL SYSTEMS INDIA PVT LTD (‘3/9) _
4 | 1TA 3684/DEL/2024 2020-21 f—‘[i]r)A)GILENT TECHNOLOGIES (INTERNATIONAL) PRIVP;TE LIMITED ((E-
] 5 1 1TA 3563/DEL/2015 2009-10 | [A] PROMETRIC TESTING PVT. LTD. (R/M)
16 | ITA 3195/DEL/2017 2003-04 [A] M/S GEODIS OVERSEAS PVT, LTD. "1
17 | I1TA 3196/DEL/2017 2004-05 [A] M/S GEODIS QVERSEAS PVT. LTD. =
‘—IB [TA 6390/DEL/2017 2013-14 [A] TECHNIP INDIA LTD. “‘[
17‘ 9 | ITA 9852/DEL/2019 2015-16 fA] TECHNIP INDIA LIMITED -
% 30 | ITA 608/DEL/2021 2016-17 [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
lel | [TA 1825/DEL/2023 2018-19 [A] LT FOODS LIMITED
)2 ‘ ITA 3383/DEL/2024 2020-21 [A] HORIBA INDIA PRIVATE LIMITED
;sistaﬁ_;strar

o
7

05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI ]

CAUSE LIST OF I BENCH FOR 20-MAY-2025 (TUESDAY)
—érl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 5390/DEL/2024 2021-22 [A] HONDA MOTORCYCLE AND SCOOTER INDIA PRIVATE LIMITED 19{G) 3
2 1 ITA 3958/DEL/2024 2020-21 [A] HONDA MOTORCYCLE AND SCOOTER INDIA PRIVATE LIMITED (Fﬂj
_3 ITA 9752/DEL/2019 2015-16 [A] TOSHIBA INDIA PVT, LTD. ({E_/d_lj_)‘) —1
4 | ITA 3666/DEL/2024 2012-13 [D] TOSHIBA INDIA PRIVATE LIMITED (E-{ FILE)) -
i 5 ITA 4575/DEL/2018 2010-11 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD. )
6 | ITA 8163/DEL/2018 2014-15 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
i 7 ITA 575/DEL/2019 2012-13 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
[‘> I ITA 835/DEL/2019 2012-13 [D] SCHNEIDER ELECTRIC INDIA PVT. LTD.
ﬁ@) ITA 9660/DEL/2019 2009-10 [A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
\7 10 | ITA9661/DEL/2019 2015-16 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
by ITA 611/DEL/2021 2016-17 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD. l
vi 2 ITA 554/DEL/2022 2017-18 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LTD, {
13 | ITA 2187/DEL/2023 2008-09 | [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED\
} 14 1TA 2188/DEL/2023 2011-12 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITEDJ
| st | e | IO e R S STSTER P 0 AR
‘I' & | 1TA 1004/DEL/2021 2010-11 [A] HITACHI ASTEMO RAJSTHAN BRAKE SYSTEMS PRIVATE LIMITED —
E ©7 1 ITA 3903/DEL/2024 2020-21 [A] CUSHMAN AND WAKEFIELD INDIA PRIVATE LIMITED —1
L
%”18 ITA 3937/DEL/2024 2020-21 P[QI]V(/I\;J_??_T[\?II\_ITEASD WAKEFIELD PROPERTY MANAGEMENT SERVICES INQIAf
1 19 | ITA 434C/DEL/2024 2020-21 [A] MIHAMA INDIA PRIVATE LIMITED
| P
5 Assistamt Registrar

/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 21-MAY-2025 (WEDNESDAY)

Sel Appeal Number [Assmt, Year Assessee Name Remarks

1 ITA 442/DEL/2017 2012-13 | [A] VERIZON COMMUNICATIONS INDIA PVT. LTD. (5/G) ""I

2 | ITA 5595/DEL/2018 2014-15 |} [A] VERIZON COMMUNICATIONS INDIA PVT. LTD. (S/G3

3 | ITA 3563/DEL/2014 2008-09 | [A] SPECTRIS TECHNOLOGIES PVT. LTD. ]

ol 1IA 3742/DEL/2015 2009-10 | [A] SPECTRIS TECHNOLOGIES PVT. LTD. (R/M}

5 | [TA 3424/DEL/2016 2010-11 [A] SPECTRIS TECHNOLOGIES PVT. LTD.

G | ITA5786/DEL/2014 2005-06 | [D] M/S. CARGIL INDIA PVT, LTD.

7 ITA 252/DEL/2017 2011-12 | [A] IMSOFER MANUFACTURING INDIA PVT, LTD. ‘—)

8 | 1TA 7924/DEL/2019 2013-14 | [A] IMSOFER MANUFACTURING INDIA PVT. LTD. ~
3| 17/ 1093/DEL/2017 2012-13 [A] ERICSSON INDIA PVT. LTD. (R/M)
10 | ITA 2064/DEL/2018 2013-14 | [D] IYOGI TECHNICAL SERVICES PVT. LTD. -

11| ITA 248/DEL/2021 2015-16 | [A] IYOGI TECHNICAL SERVICES PVT. LTD.

12 | ITA 323/DEL/2022 2012-13 | [A] IYOGI TECHNICAL SERVICES PRIVATE LIMITED

.3 | 1TA 1152/DEL/2022 2016-17 | {A] JINDAL SAW LTD “’

—

14| ITA 1404/DEL/2022 2016-17 | [D] JINDAL SAW LIMITED

¢ 15 | 1TA 3908/DEL/2024 2020-21 [A] LUXOTTICA INDIA EYEWEAR PRIVATE LIMITED

IT(TP)A

£554/DEL/2024 2021-22 | [A] SOTI INDIA PRIVATE LIMITED

% .
A pssistant Registrar

" 05-May-202.




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 22-MAY-2025 (THURSDAY)

Appeal Number [Assmt, Year Assessee Name Remarks

SA 371/DEL/2024 2020-2021 | [A] MANPOWERGRQUP SERVICES INDIA PRIVATE LIMITED i
—

ITA 3585/DEL/2024 | 2020-2021 | [A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED

SA 390/DEL/2024 2020-21 | {A] NOIDA TOWERS PRIVATE LIMITED -

ITA 4199/DEL/2024 2020-21 [A] NOIDA TOWERS PRIVATE LIMITED ~

ITA 1199/DEL/2016 2011-12 [A] M/S. BOSE CORPORATION INDIA PVT. LTD. (5/6G)

ITA 6739/0EL/2017 2013-14 [A} BOSE CORPORATION INDIA PVT. LTD. \S/_(’_v

ITA 1509/DEL/2014 2009-10 | [A] M/S. BOSE CORPORATION INDIA PVT, LTD. (260A) I
ITA 1656/DEL/2015 2010-11 | [A] M/S. BOSE CORPORATION INDIA PVT. LTD. L

ITA 1595/DEL/2017 2007-08 | [A] M/S. BOSE CORPORATION INDIA PVT, LTD. /
ITA 1596/DEL/2017 2008-09 | [A] M/S. BOSE CORPORATION INDIA PVT. LTD. ]
ITA 1597/DEL/2017 2012-13 | [A] M/S. BOSE CORPORATION INDIA PVT. LTD. f
ITA 7922/DEL/2018 2014-15 | [A] BOSE CORPORATION INDIA PVT. LTD. j
{TA 9665/DEL/2019 2015-16 | [A] BOSE CORPORATION INDIA PVT. LTD.

ITA 870/DEL/2021 2016-17 | {A] BOSE CORPORATION INDIA PVT. LTD. 7
1TA 2376/DEL/2022 2017-18 | [A] BOSE CORPORATION INDIA PVT LTD -J

ITA 3861/DEL/2024 2020-21 [A] ROCKWELL AUTOMATION INDIA PRIVATE LIMITED (‘453_2

ITA 6020/DEL, 2016 2011-12 [A] M/S. AAMBY VALLEY LTD. =

ITA 6052/DEL/2016 2011-12 [ [D] M/S. AAMBY VALLEY LTD.

4

CO 96/DEL/2019 2011-12 | [A] M/S. AAMBY VALLEY LTD. ._.J

1TA 2155/DEL/2018 2011-12 | [A] NUSSLI SWITZERLAND LTD.

ITA 66/DEL/2018 2010-11 [D] BERTELSMANN MARKETING SERVICES INDIA PVT. LTD. -

CO 60/DEL/2018 2010-11 [A] BERTELSMANN MARKETING SERVICES INDIA PVT. LTD. J

ITA 3393/DEL/2024 2020-21 | [A] BC MANAGEMENT SERVICES PRIVATE LIMITED

e
Assistant Registrar]
4~ 05-May-2025




| INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI ]

— CAUSE LIST OF SMC BENCH FOR 13-MAY-2025 (TUESDAY)

Sri | Appeal Number |Assmt, Year Assessee Name Remarks

[ | TTA936/DEL/2025 2012-13 | [A] GULSHAN KUMAR KHETERPAL

2 ITA 937/DEL/2025 2017-18 | [D] S P JEWELLERS PVT LTD

3 ITA 940/DEL/2025 2017-18 | [A] NARESH KUMAR JAIN

-+ ITA 943/DEL/2025 2017-18 [A] OJAS SHIKSHAN SANSTHAN

5 ITA 948/DEL/2025 2012-13 | [A] RAJESH DAGAR

5 ITA 952/DEL/2025 2017-18 | [A] SHAKIR HUSSAIN

i [TA 954/DEL/2025 [AAEAM7719H| [A] MANDIR SHRI SITA RAM 31 MAHARAJ SEWA SAMITI

3 ITA 988/DEL/2025 2012-13 | [A] BHUMIKA BUILDWELL PVT LTD

9 | ITA 1007/0EL/2025 2012-13 S[I/\h}GL:TE MAHI PAL SINGH THROUGH LEGAL HEIR NAGENDRA PRATAP

L 10 | ITA 1008/DEL/2025 2017-18 [A] SATISH KUMAR

.1 | ITA 1019/DEL/2025 2018-19 | [A] AUDHYANIK UTPADAK AVASMVIPRAN SHAKARI SAMITI LIMITED

.2 | 1TA 1024/DEL/2025 2017-18 | [A] SUKRITI SAHNI

i3 | ITA 1029/DEL/2025 2012-13 | [A] MUKESH DUA

4 | ITA 1032/DEL/2025 2012-13 [A] BHAVNA JAIN

boS ITA1033/DEL/2025 2013-14 | [A] BHAVNA JAIN

‘oo | ITACL026/DEL/2025 | 2017-18 [A] VEMURI FINVEST PRIVATE LIMITED

“ Assistant Rvgkrm;
05-May-202
)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

- CAUSE LIST OF SMC BENCH FOR 14-MAY-2025 (WEDNESDAY)

sl | Appeal Number  |Assmt. Year] Assessee Name Remarks

L | ITA1037/DEL/2025 | 2011-2012 | [A] MANMOHAN SINGH

2| ITA 1038/DEL/2025 2016-17 | [D] ASHWANI KUMAR

" 3 | ITA 1040/DEL/2025 2019-20 | [D] MUSKAN LOOMTEX PRIVATE LIMITED
1
1 | 1TA 1094/DEL/2025 2016-17 | [A] JAI GURDAVE SPINNING MILLS PRIVATE LIMITED

‘ 3 ITA 1051/DEL/2025 2018-19 [A] SARTHAK JAIN

5 ] ITA 1060/DEL/2025 2012-13 | [A] ZX DRUGS PRIVATE LIMITED

b7 1 ITA 1068/DEL/2025 2012-13 | [A] RAM AVTAR

N L_ﬂ/\ 106Y/DEL/2025 2017-18 [A] SHARDA RANI

+ | ITA 1082/DEL,2025 2012-13 [A] SANEEV CHAWLA

iC | ITA 1088/DEL/2025 2009-10 | [A] MUKUL AGARWAL

.1 ITA 1089/DEL;/2025 2012-13 | [A] M/S RAJ SONS

R WE— 4=

t D | ITA 1096/DEL/2025 2012-13 | [A] DINESH MATHUR

2| 1TA 1098/DEL/2025 2017-18 | [A] DHARAM SINGH

| 1TA 1108/DEL/2025 2012-13 [A] BEENA SHAH

i5 | ITA 1115/DEL/2025 2017-18 | [A] NAHID PARVEEN

© .G 1 ITA 6014/DEL/2024 2013-14 [A] RAVINDER JAIN

Q/‘SSI'SI’% Rﬁjisﬁ

05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 15-MAY-2025 (THURSDAY)

<rl Appeal Number |Assmt, Year Assessee Name Remarks
i | ITA 1117/DEL/2025 2016-17 [A] SUBHASH CHANDER & SONS (HUF)
i | ITA 1120/DEL/2025 2018-19 {A] TOUCHE DIGITAL PRIVATE LIMITED
_73 [TA 1124/DEL/2025 2016-17 [A] KUSUM
V% ITA 1125/DEL/2025 2016-17 [A] KUSUM
7 3 ITA 1126/DEL/2025 2017-18 [A] SHAMBHU DAYAL MODERN SCHOOL
- o | ITA 1133/DEL/2025 2014-15 [A] ABHISHEK AGARWAL
"/ ITA 1134/DEL/2025 2013-14 [A] MANOJ BINDAL
fS ITA 1135/DEL/2025 2017-18 [A] LAKHMI CHAND MUKESH KUMAR
gﬂ i ITA 1163/DEL/2025 2014-15 [A] VINOD GUPTA
\J ITA 1164/DEL/2025 2016-17 | {A] VINCD GUPTA
11| ITA 1165/DEL/2025 2017-18 [A] VINOD GUPTA
22 | ITA 1166/DEL/2025 2018-19 | [A] VINOD GUPTA
i 7:3 ITA 1167/DEL/2025 2019-20 [A] VINOD GUPTA
' 4 1 ITA 1168/DEL/2025 2020-21 {A] VINOD GUTPA

SN

O Assistant Registrar

05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 19-MAY-2025 (MONDAY)

Appeal Number

Assmt. Year

Assessee Name

Remarks

L | ITA 1176/DEL/2025 2011-12 | [A] SARVIEET KAUR
o {TA 1189/DEL/2025 2017-18 | [A] GURPREET SINGH
g ITA 1221/DEL/2025 2010-11 [A] SMT. RAJESHWART DEVI |
ITA 1224/DEL/2025 2011-12 [A] MOHINDER KUMAR
5 | 1TA 1231/DEL/2025 2017-18 | [A] VIPIN POLYMERS PRIVATE LIMITED
> | 1TA 1235/DEL/2025 | 2019-2020 | [A] SONAL PURUSHOTTAM AGARWAL
/1 1TA 1236/DEL/2025 | 2017-2018 | [A] RAJ PAL SINGH
51 1TA 1242/DEL/2025 2010-11 [A] ROHIT BHADANA
9 | ITA 1247/DEL/2025 2015-16 | [D] BAJRANG LAL AGGARWAL
:V_K’TA 1255/DEL/2025 2017-18 | [A] MCG MANUFACTURING CO PRIVATE LIMITED

B
Assistant Registrar
05-May-2025
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 21-MAY-2025 (WEDNESDAY)

Appeal Number [Assmt. Year Assessee Name Remarks

ITA 3229/DEL/2024 2017-18 | [A] ARUN MALIK (E.FILE)

ITA 6138/DEL/2024 2013-14 | [A] APINDER SINGH BHARTI

‘ ITA 313/DEL/2025 2018-19 | [A] SUKHBIR SINGH

ITA 3194/DEL/2024 2010-11 | [A] CHETAN PRABHAKAR

ITA 574/DEL/2025 2015-16 | [A] ROHIT BED!I

4 ' w\
“)/Assistanf Registrar|
05-May-2025|

%



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 22-MAY-2025 (THURSDAY)

Appeal Number

Assmt. Year

Assessee Name

Remarks

ITA 4098/DEL/2024

2017-18

[A] NISHEETH BANSAL

ITA 8305/DEL/2019

2011-12

[A] AGROHA FINCAP LTD.

o =

Assistant Registrar
05-May-2025]
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INCOME TAX APPELLATE TRIBUNAL

CAUSE LIST OFPART HEARD MATTERS
FOR 13-MAY-2025 (TUESDAY)

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

. DELHI BENCHES, NEW DELHI

Srii Appeal Number |Assmt. Year |Assessee Bench |Remarks
1 |ITA|2676|DEL|2016| 2008-09 |[[A] RAM KUMAR TYAGI G
BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
Srl| Appeal Number Aszl:rt. Assessee Bench {Remarks
N [A] JONES LANG LASALLE PROPERTY CONSULTANTS E/H (E-
L |ITA|3964|DEL\2024) 2020-21 (INDIA) PRIVATE LIMITED (E/H (E-FILE)) L File)
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl| Appeal Number | Assmt. Year |Assessee Bench |Remarks
1 |ITA|2482(DEL|2024| 2012-13 |[A] VYSYA INFRASTRUCTURE LTD. E
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Srl| Appeal Number [Assmt. Year |Assessee Bench |Remarks
1 |ITA|9694|DEL|2019 2005-06 [A] JAR METAL INDUSTRIES(P) LTD. C
2 {ITA|9695{DEL|{2019 2006-07 [A] JAR METAL INDUSTRIES(P) LTD, C




_FOR 14-MAY-2025 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Sri| Appeal Number | Assmt. Year |Assessee Bench {Remarks
1 |ITA| 64 |DEL|2019 2014-15  |[A] LIFESTYLE AND MEDIA HOLDING LTD E
2 |ITA|255|DEL|2020] 2016-17  |{A] LIFESTYLE AND MEDIA HOLDING LTD E
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl| Appeal Number | Assmt. Year |Assessee Bench [Remarks
1 |ITA[2550|DEL|2024| 2012-13 [A] MUDASSIR HAYAT E
2 |ITA|2551|DEL{2024| 2012-13 {[A] MUDASSIR HAYAT E
_FOR 15-MAY-2025 (THURSDAY)
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI SUDHIR PAREEK, JUDICIAL MEMBER
PART HEARD MATTERS
Srl| Appeal Number | Assmt. Year |Assessee Bench [Remarks

1 JITA|1435|DEL|2014] 2009-10  |{A] M/S. MOTOROLA SOLUTIONS INDIA PVT. LTD. H

BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI ANUBHAV SHARMA, JUDICIAL MEMBER

PART HEARD MATTERS

Appeal Number Aszr:rt. Assessee Bench |Remarks

Sr

[A] ECOENERGY INSIGHTS LTD ( FORMERLY KNOWN

L |ITA|2321 DEL\2022) 2018-19 AS CHUBB ALBA CONTROL SYSTEMS P.LTD)

2 |ITA|4052|DEL{2024| 2022-23 |[A] MOHAMMAD AASIF E




BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI AVDHESH KUMAR MISHRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl| Appeal Number |Assmt. Year [Assessee Bench |Remarks

1 |ITA|2223|DEL|2018] 2006-07 |[A] SPORTKING INDIA LTD.

_FOR 19-MAY-2025 (MONDAY)

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Srl| Appeal Number [Assmt. Year |Assessee Bench {Remarks
1 [ITA}{6528/DEL|2017{ 2013-14  [[A] DIXON TECHNOLOGIES (INDIA) LTD. I
_FOR 20-MAY-2025 (TUESDAY)
BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
PART HEARD MATTERS

Stl| Appeal Number | Assmt. Year |Assessee

Bench |Remarks

1 [ITA{3185|DEL{2024} 2016-17 |[D] SATVINDER KAUR (E FILE) G E File

_FOR 21-MAY-2025 (WEDNESDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND MS. MADHUMITA ROY, JUDICIAL MEMBER

PART HEARD MATTERS
Srl| Appeal Number | Assmt. Year |Assessee Bench |Remarks
[A] ATT GLOBAL NETWORK SERVICES INDIA S/G (E-
2 - . I )
L |ITA|34751DEL\2024)  2017-18 ooy nte | IMITED (S/G (E-FILE)) File)
} [A] ATT GLOBAL NETWORK SERVICES INDIA S/G (E-
, I .
2 |ITA3476|DEL| 2024 2017-18 PRIVATE LIMITED (S/G (E-FILE)) File)




BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

PART HEARD MATTERS
Sri Appeal Number | Assmt. Year |Assessee Bench|Remarks
1 |CO (107 |DEL|2023 2014-15 E:AJASRAI::Q;XVEA;—:LIJQ{MEA;ngCATIONAL AND G E file
2 | CO {108 [DEL{2023 2015-16 E:AI:}ASR/;_T_QZ&A;:E}?;]QA};ESUCATIONAL AND G E file
s [ralsonlofoons| angay  [ALSAVISWATHAMMAL EDLCATIONALAND || g
4 |ITA|2182|DELJ2023 2017-18 EﬁASQTR-QE\Z\/EA;:LI);\TMg;\GL)EDUCATIONAL AND G S/G
s |afusfo a0z zotats (O] SARASHATL AL EDUCATION AN 6 | ene
o |malozesloni ooz ao1sa |l SARASHATL AMMAL EDUCATION AND o | ere
7 |ITA|2290|DEL[2023 2016-17 E?_i]Ai/;?:ﬁgréA;—éS;%@L;B;CATION AND G E file
8 1ITA|22911DEL 2023 2017-18 g@ﬁg\fg&Sg%LFiD;CATION AND G E file

~ %ﬁfi

o_Assistant Registrar

05-May-2025



